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poraton for the year 1964-
65, along with the Annual 
ACCGWlta and the Audit Re-
port ~ o  under sub-section 
(11) of section 31 IIf the 
Warehousing Corporation 
Act, 1962. [Placed in ~  

See No. LT-6312/65]. 

'lwENTY-EIGRTH REPORT OF TIlE LAw 
COMMISSION 

The IlllnUler of Law aDd SooIIIl 
IIeearttJ (Shri A. K. Sen): Sir, on 
behalf of Shrl Jaganatha Rao, I beg 
to lay on the Table a copy of Twenty-
eIIhth Rep'ort of the Law Commission 
Oft the Indian Oaths Act, 1873. [Placed 
ill Libra",. See No. LT-5S1S/85]. 

11.01 hra. 

ESTIMATES COMMITTEE 

EtCI1TV-SEVENTH REPORT 

Sbrl A. C. Guha (Barasat) :Sir, 
beg to present the Eighty-seventh 
Report of the Estimates Committee on 
action taken by Government on the 
recommendations contained in the 
Forty-third Report of the Estimates 
Committee on the Ministry of Rail-
ways-NIlrth East Frontier Railway. 

lUi hn. 

PUNJAB CO-OPERATIVE (EXTEN-
SION TO DELffi)· BILL 

The Deputy Minister In the MInIstr7 
0' Community Development &114 C. 
operation (Shrl B. S. Marthy): On 
""half of Shri S. K. Dey. 1 beg to 
move for leave to introdll:"(" a Bill to 
provide for the extension of the Pun-
Jab CO-operative Societies Act, 1981, 
to the Union territory of Delhi and 
for matters c-onnected therewith. 

~o  conditio ... (Ma.) 

Mr. Speaker: The question is: 

"That leave be granted to intro-
duce a Bill to provide for the 
extensi"on of the Punjab Co-opera-
tive Societies Act, 1961, to the 
Union territory of Delhi and for 
matters connected therewith." 

The motion was adopted. 

8hr1 B. S. Murthy: I introducet the 
BI11. 

U.Mhn, 

MOTIONS RE: (i) FOOD SITUATION 
AND (ii) SITUATION ARISING 
OUT OF DROUGHT CONDITIONS 
-Contd. 

Mr. Speaker: Shri Kishen Pattnaya1r:: 
to reply to .the debate on drought. 

Shrl P. K. Oeo (Kalahandi): At 
what time is the Minister going to 
reply? 

Mr. Speaker: Immediately after 
him. 

.,j\ fmil ~~ ~  : 

26 ~ ~~  -.;) 'IT'll m ~ 
<fA" ~ ~  Ii; ~ ~ 
~ ~  ;;r;r <flIi" {'I ~  'Iff,,) ~ lIfif 

!'fif If<m'fll" 'fi"f q-h: ~ 'liT !i"'lR 'I('t 
~ ~~ ~ ~~ 

~ ~  ~ I ~ ~ iffir ~ fl!; tflr 
liit U'fT IFm ~ fIF 'iI'\1fr 'inr'fT II; q;w 

~ q-;rr;;r ~ ~ ~ ~ 

it ~  f.nro !IRIl'lr ~ ~ 
~  ;a"<l'{f lI11fTW ~ oro ~ ..-.r 
~ lqr;;nitit; 241fT 2 - ~~ 

WI': I[it ~ ~ 'liT lI11fTW fiIw 
~ <IT h ~ <n: 111 ~ ~ iffir t I 

·Pub'ished in the Gazette of Indl", Extraordinary, Part n, Seetin I, 
_ted '1-12-55. 

tIntroduced with the recommend. tion of the President. 
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~ oo  SinlGtiotl AGRAHAYANA 

~ 'R 'i • I wm: mrt ~ IiR;n 
If ~ ~ 1fT IiR;n lilt w(J ,,{t en;nr 
t fiR OJ) (fa m 
'n.e MIDlster of FOOd IUI4 ADkti-
.... (Shrl C. 8abrallWllam): Mr. 
~  SIr, We had a marathon ~ 

ute; .in Ipite \It the fact that we had 
Ibree full dU8 Jht. Howe had to .tt 
.. !'time. 

lnd BarS VIIIba ~ (BOIIhaD-
.. bad): You will win the marathon ,..,.. 
Sbri C. Sabramaalam: EYeD theD, 
.. any hon. Members who were an-
moll.! to participate in thls debate 
eould not get the chance. Thla only 
ahowl hbw much this House la co .... 
eemed over the food situation in the 
e<JUntry. 

Mr. Speaker: 76 Members have 
taken part, and at lea.t 75 Members 
wanted to speal<. 

Shrl C. SDbramaalam.: You have 
heen pleased to remRrk that 75 Mem-
bers had participated and 76 more 
wanted t"O partcipate in the debate. 
With regard to the ..... essment of the 
eurrent situation which I made in the 
<>pening apeech, 80me criticism have 
been made by a certain lIection that 
I have attempted to exaggerate the 
cSellcit. Another set of criticism is to 
the e!fect that I have under-estimated 
the .hbrtfalL In dealing with a situa-
tion like thi., there is always a COD-
Gicting pull: one la to under-estimate 
the deftclt 00 that a panicky situation 
may not be created in the country; 
the other approach 11> the problem II 
to place before the country the real 
situation and cail UPDn the people to 
make the necessary sacriftces, to ob-
"'rve the necessary discipline, SO that 
it might be possible for ll.! to get over 
this dilllcult situatioD. I chose the 
Rcond alternative and therefore it is 
that I tried to place before thls House 
and the country al realistic a picture 
.. it wa. pOSsible for me. Even thou,b 
.... riOUI points of view have been put 
:ftInrar4, it haa been _ted that ... 

UI, 1887 (SAKA) lind Drought 6oIb. 
CiOllditlou (Ilia.) 

are facing a ci&\Jt IituatioD, a ~ 
tion which never existed before, '-" 
caule of the fallure of the mODlOOlL 
It is easy to lind fault and throw tht 
blame On thia Or the other, but whai 
i,. important with regard to the ~ 

sent s.iluation II that the country will 
have to pille through the ne"t sevell 
or eight months where the food avall-
ability will not be aulllclent to meet 
the entire needs of the eommunity . 
And tliat is why I emphali .. this .... 
peet: for the PlU'Poae 01 meettna u.. 
situation, It i. necessary to take Rll 
pollible lIIepo to Increase the aval}. 
ability. That availability can be in-
creased IIrsUy by intensifying our 
eIIort within the country to produce 
8s much more as possible, utilising 
811 the resources available. 

I placed batON thla HoWIe the 
various steps which we have unde .... 
taken or which we propose to under-
take for the purpose of increasing pr()-
duction within the country. But as I 
already emphasised, in view of the 
fact that moi.ture ~ much le.s than 
what would be necessary for the pur-
pose of having assured crops, all our 
efforts would only be marginal. 

In thll context, .ome hon. Members 
took the posture that We should not 
go in for imports, particularly under 
P.L. 480. While appreciating the rea-
OODII advanced by them that we should 
be .elf-sulllcient and particularly for 
a country Uke our, It will not be In 
the interestl of the economy and per-
haps of our ..,If-respect al80 that w. 
should I{O on continuously depending 
upon imports, We .hould also be 
real!ortic with regard to the present 
situaton. I would request hoD. 
member. to realise what would be 
the implications if there I. a ,....1 
shortage and who would lulTer when 
there is a scarcity and short-fall. It 
i. not we members here who woult! 
sulfar. Once Icafcity condition. begin 
to persi5\, it would be the people 10 
the lowest rung of the Jadder who 
would be a/feeted first and it would 
co on progressively atreeUne the other 
sectors. So, when hon. members want 
_ to tab u.. rbk of DDt Importing 
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811¥thing and carry on with what we 
/lave, they are really asking me to 
play with the lives of the poorer 
ections of the people. That will have 
to be realised. I am not prepared for 
1iuIt. Even if there is self-respect 
at stake, at this time I attach ,reater 
importance to the lives of .the poorer 
aections of the people. That should be 
_eguarded ~  Whatever might 
be the ideologcal and other issues in-
volved in ;.t, sa Food Minister respon-
.wle for the administration ot the 
Ibod economy of the country, I am 
lOrry I am not in a position to accept 
IbiII advice that we should give up im-
ports, whether under PL 480 or 
1h'l'ough other arrBlliements. On the 
oti)er hand, it is going to be my effort 
to: ,et from outside sources a. much 
aa. possible. It is only by increasing 
eur .. availabillty from outside source. 
that We will be able to tide over the 
sitUation. I hope the Houae would 
IIDPreciate it, and more than that, 
tile country would appreciate this at-
Utude apart from otheh rnat.tera 
which are brought Into the picture. 

Wnfortunately, some of us have an 
attItude that anything coming from 
USA I. wrong, whether it is PL 480 or 
..,. luggeaUon whatsoever. So, we 
an not In a position to take a detach-
ed judgment. We always ,try to flnd 
out from which source the suggestion 
eemea IUld condemn it immediately. 
I lha1\ deal with this aspect when I 
CIOme to the question of self-sufficlen-
CW. But I would like han. members 
10 keep tbill in mind that a. far as we 
are concerned, we aT!' motivated by 
wh&t i.o in the best interest of our 
country. To the best of our judgment, 
we try to take decisions which we 
consider to be In the interest. of the 
country. We may be wrong. but to 
IR:cuse u. aaying that we are taking 
• particular decision because there Is 
,ressure from USA or somebodv else 
10 a wrong approach and If I may s.y 
M) an Inferiority complex RPproach. I 
want to assure the HOUse that we are 
.trong enough to resist any preS!lure 
and we are not going to take any de-
ciston which is .!!Illn.t our interests 

simply because there is pressure trOlR 
any quarter whatever. I would 
like hon. members to keep this ill 
mind. When they say there is going tc> 
be pressure, it is also an insinuatioD. 
that the government is likely to yield 
to the pressure ago1nst the interest.. 
of the country. If that pressure i. I. 
the interests of the country, that pres-
sure should be welcomej rather tJuu>. 
resisted. This aspect has to be kept 
in mind in takinl those deaisiona. 

Since I spoke about the food IItua-
tion in this House, there are a few 
silver lining. in the dark sky. On. w· 
the widespread and heavy ralna in tba 
southern part of the country, partlCII-
iarly in Madra •. 

Shri IL D. Malavl,. (Ba.ti): I aid 
It. 

Shri C. Subram&Diam: I know u.. 
hon. member is good in antiCipating 
things. Only he did not anticlPete 
with reference to himself. That .. 
quite a different matter altogether. 
I am glad this rain haa come lIbout 
even though It has flooded certaIa 
parts of Madras State. Still In tile 
present context, ftOOd is welcome N-
ther than drought . 

It has improved the situation '" • 
certain extent in that part ot the 
country but, unfortunatel" that ram 
Is restricted to Madras and the bor-
der areas adjoining Madras. I hope 
and trust that it will spread to other 
parts of the country also and to a 
certain extent ease the difficult situa-
tion existing In the country. Even If 
the rains should come now and should 
be widespread, even then what we 
have got to rea lise is that we are go-
ing to fa,..., a difllcult situation in the 
country. 

Another factor which i. eneoural!-
ing Is that in spite of the difficultlel 
with ~  to import of foodltl"ainl 
under PL. 480 it stln continu ... to be 
coming into the country at the rate 
of 5,00,000 tons every month and, 
also, It looks as If. whether this Ie 
going to be Inereued or DOt. b 
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United States Administration is aware 
of th" critical situation in the COUD-
try, the situation arising out of the 
!allure of the monsoons (lnterTUP-
tions). Therefore, 1 am not icing to 
make any prophesy about what is 
loine to happen, but whatever miebt 
be the situation the Government and 
the country should pull tolether and 
ace that this dilRcult situation is met 
and met successfully. 

Sir, in the long debate that took 
place various points of view have 
been expressed, but in spite of the 
varied sUlLgestions which have been 
maje, and sometimes confticting SUl-
&l!Stions also, certain facts have come 
into focus. One thing ia, with reprd 
to the present critical situation, han. 
Members from various parts of the 
country emphasised the need to take 
various me.sures to meet the situa-
tion, particularly in the State. from 
which they come. The second point 
ia that, apart from any other thing, 
it is necessary for u. to reach self-
wftIcieney. Some people tried to 
lIDcI out oorne contradiction In this 
approach. When We say selt-wftI-
cleney, It does not mean that tomor-
row or even the next year It should 
be possible for us to become self-lIU1II-
clent. It is an impossible task. It a 
not a. if the Food Minister at the 
Centre or in the St.te is King Canute 
to order the tide. to recede or to ad-
vance. It is 1I0ing to be a .Iow pro-
cess about which I shall talk when I 
apeak about the agricultural produc-
tion programme. But with regard to 
the various measures which have to 
be taken to tide over the prcsent 
aituation, I again want to emphasbe 
one aspect of it, that this can be tided 
over only with 8 programme ot con-
trolled distribution and re.tralned 
and disciplined consumption. That i. 
most important. 

It is In this context that hon. Mem-
bers will have to view the proposal 
that We should have statutory ratlon-
inJ( in the urban arc... particularl", 
immediately In the cities with a papu-
lation of one mlilion and above and 
within the next few months to .. 

that other urban areB8 wiLh a popwa-
tion of one lakh or more ure allo 
brought undor statutory rationinl. 
Some people seem to think that be-
cause we are loing throuah a diffi-
cult situation, Olis ia also di1llcull. 1 
respectfully submit that this is the 
only way to tide over, to meet theee 
diftlcultles and the situation. 

What is the implication underlyinl, 
what is the rationale behind thia .ta-
tutory ralionine in the urban &rea.?' 
It it is allowed free, whatever aur-
plus is available in the rural are .. 
and in the various areas, naturall7, 
would ftow to the area where the ... 
is a higher purchasing power and 
where they will let hleher proftts out 
of it. We all know, and hon. Mem-
bers have emphasised this aspect, tba' 
in sPite of our 15 yearl of plannin,. 
tbe purchasin& power in the rural 
areas has not increased to any consi-
derable extent, it has not improved. 
On the other band, whatever develop-
men bas taken place it ill conftned to 
the urban areas and the industrlll 
area. Therefore, a higher purchaainl 
power is in the urban area and Uaa 
industrial area. 

Therefore, if left free, the ,..Bins, 
.... hich are in short ,upply, will IIcnr 
towards these urban and industrial 
area. and to that extent the rural 
area. and the poorer section. will be 
left to sulrer. That ill why it t..-
comes neeessary to cordon off th_ 
urban areas and high purchasing pre_ 
ssure pockets, control distributioa 
there and restri('t the o ~  

there so that greater quantities ..... 
available in the rest of the area •. 
That i. why in the interest of th.· 
rural areas and the poorer _tiona of 
the people it becomes necessary \0 
cordon off these areas. 

At the same time, there are poorer 
sections within the urban area. al80 
and even they will not be abl .. to take 
advantalle of the available quantltlell 
if price, should shoot up on the .1 
of demand and luppl,.. Therefore a 
free marlW and free movement of l1li 
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\boa auppljea would Only lead to in-
erease in price. and only tbe richer 
"""tiona heinl in a position to pur-
chase at that high level of prices. That 
ia why in the interest of tbe poorer 
8eCtioIll! it becomes absolutely neceo-
ary for us to cordon olf these areas 
aDd that ill what We are inaistiDl on. 

1a .pi&e 01 1be dilIIcultiee which 
_ of the State GoverJUDenta IU'tI 

puttiD8 forward in tha intplementa-
.uon of this programme, I am bappy 
-. iaform tbe Bonae that all the State 
Governments are now aware of tbe 
<WIIcult and critical situation and 
they are trying to ecHlperate with us 
in thia a. tar a. possible. But w. 
Ilave also to realise that when we 
kit about the Slate Government., 
after all, tha Slate Governments bave 
.., function with a given administra-
tive machinery and the administra-
tive machinery doe. nat have the 
aarne conlldence and efficiencY in all 
the State.. That will also have to be 
taken into consideration. But, in spite 
of that, the critical situation requires 
an earnest etIort on the part of every 
State Government to fall in liDe ao 
that !tatutory rationing will be intro-
duced in all the urban areas .... Un-
terruption). Particularly in the con-
text of sharing tbe surplu ... " Bnd the 
shortages, it becom.. necessary that 
in the urban areas, whether they re 
.ituBted in the surplus State or in the 
dellcit State, the quantum of distri-
bution to each individual i. the same 
whatever might be the location of 
theBe urban areas. Therefore for the 
purpose of seeiDg that there 10 an 
"'Iuitable distribution of the available 
food grains, it becomes necessary to 
hove controlled distribution and that 
could happen only with statutory ra-
tioning. 

~ far ~ other areu are concern-
.d, in the present context every State 
Government will have to agree to 
make an a!!Sessmen\ of the present 
.ltuatlon and to see tha' surpluses 
are shared, in aD equitable mAnner. 
The rurplu8la are run the tradltlODal 

.urplu... lIB they existed before be-
cause of the monsOOn failure. Some 
of the States which are traditionnll,y 
surplUS have become deficit aDd in the 
present context some of the States 
which used to be deficit comparativeJr 
are in a ,better position. Theretore a 
new .... esamenf will have to be made 
and w here'nr there are larger avai ,. 
abilities, in the present con ten those 
larleT availabilitiea will han to 

move to areas where there io r.carcl17 
today. Thia new .... lIBI11ent, there-
fore, will have to be made takina 
into account the production l'attel'Jl 
that has come about in the present 
situation. 

Theretore, we are Itarting COnsulta-
tion. with the various State Gu ern-
ments for this purpose and tne IIrst 
conterence i. taking place at H,dera-
bad on the 11th when the Prime Mi-
nister has also agreed to ~ present 
nnd when the Chief Ministers of the 
southern States anj the Govel nor of 
Kerala would be participating. There 
We hoPe to discus. the situation 
Which prevails in the southern States 
and take concrete decision. for the 
IlUrpo... of meeting the situation la 
the southern States. 

I know the problem of Kerala, but 
the problem of Kerala also ha. to be 
looked into in the present patte..,., of 
production. Last year when we had 
a record production ot 88 million ton-
nes with rice at the level of 3D millio. 
tonnes, 11 was possible to assure Ke-
ro1a, from outside sources, that ia. 
from Andha Pradesh, Madras and im-
port .ources, a supply of si:I: ounc .. 
for every iDdividua1. That is the ad-
vantage which Keral. has and ,·:hich 
no other State has got todoy, 'hat ill, 
every individual in the State getting 
an assured supply of six ounN's of 
rice Bnd whatever they are p. epared 
to purchase aa far as wheat Ja OD-
eemed to the extent of six ounces. 

The rice availability Is going to be 
much Ie .. this year. The productio. 
iI at • mueh lower level; thuefore. 
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Xerala ai80 will have 10 malte ""me 
acrifice. '!'hey cannot 10 on iDaia\. 
iaa thai what we have been IiviDJ 
1bem duriug 11161i should alweYI be 
Made available 10 U>em, whateYa' 
IIliIht be the situation in other partII 
., the eountry. But all tIIeae mU-
ter. are eubject to diaeuuion and I 
Ioope it should be poeoibie fur WI to 
arme at a aatiafadory aolul.lma of 
... problem wben we meet Gel .u.-
_the tdtualion in Keralll. 

.. the II8lDe ... ,., we wl.ll haft to 
~ with other State Goverumenta 
.. that relion by region it mt'u!Q be 
_ible for us to arrive at a eat18fae-
tory solution and on the beals of theR 
4eciaiono it should ·be possible lor the 
Tarioua State Governments to imple-
ment tbe deciaion witb regard to Ita-
tutory rationing and aIao the other 
.s;.tribulion progrllJDJDe!l wbleh will 
:Ioave to be evolved. 

In addition to thi., il is necessary, 
.. I bad alread,. indicatod, to taka 
T1IriOU8 measure. witb regard to the 
situation which bad nrisen oul of the 
drought conditions. Not merel,. food 
.eardty bul there would be other 
cl.ifllcuitieo and other problem. allO 
arising oul of it. I had delailed ""me 
of them during m,. openin. speech. 
We are now going into these variou. 
problems in detail and are trying 10 
take steps for the purpose of meet;n, 
and solving those problenu. I particu-
larl,. emphaaile the problem of chileS-
rea. 

6hri sarendralWll Dwtftoty (ltD-
4rapara): Fodder. 

!iIIri C. 8.b ....... lam: First 1 
would deal witb the problem of rhU-
elren 10 which attach the greatest im-
portance. We had a prellmina"!' dio-
eI1l11ion with the· Finance MinlBter 
alao with regard 10 this problem Rnd 
I am ,lad that the Financ" MinLoter, 
In ""ite of the difftcult ~  
altuatioll, ha. ~  to gl"'e blgh 
priority to the children's progra."IIJIle 
and with lh. co-operation of the Ta-
rioue international .genet" 81110 we 
hope to launch • large proenmm" of 

children'. welfare. Thougb we ..... 
starting this under this critical situa-
lion, my hope is tbal this looltin& 
after our children, ..-ilI become a 
permanenl feature. of the country. 
Also, the problem of nursing and prea-
DBnt mothers will have to be tackled 
along with it. TbiI will be • compo-
site progamme. 

Then, with relBrd to fodder aDd 
drinkinl water aIIO, within the 1ut 
few cia,.., we have taken concrete 
steps by alertln, the Tarlnus FOreR 
Department. for the purpale of eol· 
Jecling fodder in the vario,," fo",", 
areae and allO for the purp".e of tid· 
ing over the difftcult drinking water 
.nluation wbich mlghl arise in Ibe 
Tarioua part. of the country. These 
areas will have to be Identified and 
concrete step. wllJ have to he takeD . 
We are on lhe job. 

~ ~ ~  

'ImT'!r 'f{ ~ ["IT € I ~ it ItT 
rm.r it ~ ~ oM t q;;ft-I!a ~ 
'I(l rn t I 
Bbrt C. Sabnmanlam: When th. 
bon. Member i. in charge, perhap .. 
he will be able to produce water oul 
of paper; but I am nol .ble te do It. 
That will be the job left to the lea-
der of thai party .... (lnteTTlLption l. 

~ ~~  lI{'Ii')f 

r ~ or(\' rn I 'Ii'(f q;;ft-~ () 
ri'I "'" , 
8"" C. 8abramaalam: In this con-
text I wanl 10 make this assurance, 
particularly to the Memt>.rl cemin. 
from the variou. State., that .. hen I 
mentioned the names of certain 
Slate., it was nol as If I am un ........ 
of the di1!lcult Iltuation existing in 
the other States. It was •• an .. urn· 
pIe that I ,ave that I o ~ a few 

namel. I found Andhra Pradesh, 
particularly, taking offenee ogoinol 
the non-mention of Andhra and their 
State not being in the '011 nl honour 
with relf8rd to the deftel.nce. and 
theM dlll!culties. I can .... re 1het I 
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am \ ery well aware of 'he .ituation 
which exists in Andhra. As a mi'tter 
'ot iact a large contiguous area in the 
various States has developed tms .lea-
rcity in an intensive way. Those are 
Maharashtra, Gujarat, Rajastban, 
Andbea Pradesh and the adjoining 
area of Rayalaseema in Andbea and 
the adjOining areas in Mysore also. 
This is the large basin which has 
developed intense scarcity. 

8brI A. P. Sharma (Buxar): Bihar 
abo. 

8hrl C. 811bramaalam: U is not as 
If in the other States there are no 
8CIll"city pockets. There Ilre scarcity 
pocketa in Uttar Pradesh, Bib&! , 
Orissa and Bengal. Therefore. when 
r say this. I say it with reference to 
the intensity. 

IIbri Prb'a Gupta (Katlhar): Which 
State is left. out after mentioning 
these names! 

.... Speaker: Only mine is lett out. 

8hrl C. 8al>r'alaaBlam: Punjab and 
Aasam bave  been left out. 

Therefore, it is not a question of 
names -being mentioned; i.t is a ques .. 
tion of taking sufficient ~  to 
meet the situation in the var.i()us scar-
city pockets. We are aware of '.be8II 
pockets and we shaH try to do as 
much a. possible. While we are tack-
ling this short-term problem. the ~
rent situation, this is a warning to uS 
that we should take care of long 
tenn problems also to increase our 
production potential and produce 
morro so thnt we become scll-suffi.-
dent ns early as possible. 

Shrl Priya Gupta (K'alihar): The 
Prime Minister and the Food Minister 
promised that - ~  would 
be reached by 1965. What efforts 
were ~  

Hr. Speaker: Order, order. 

8brl C. 8abramanlam: It I. .nth 
reference to thl" I want to opealI: to 

the House in some detail because ul-
timately it is not the talk of sell-IIUfA-
ciency which Is important, but wba 
are the concrete steps that we ..,. 
formulating for the purpose of reach-
ing self-sufficiency that is importanl. 
Whether the steps we are contempla&-
ing are adequate or whether they tall 
short of the requirements is a matter 
which, I am sure, not only noW but 
in future aiso, this HoWIe and 'the 
various State legislatures and tha 
country as a whole will have to c:oa-
centrate upon. That i. why I thlDk I 
should place ·before this HOUse tha 
programme which we bave in mbI4 
tor the purpose of reaching this aelf-
sufficiency, We have fixed a target tor 
thi. purpose, i.e., by the end of the 
Fourth Five-Year Plan we hope .. 
become self-su1llclent. When 1 mell-
tion this, I am sure the hon. meIII-
bers will say. "Oh, this is a very fami-
liar term; by the end of the current 
Plan we are going achieve to ___ 
sufficiency." I do agree that It Is not 
a neW desire which I have expreaed . 
At the start of every Plan we haft 
stated that we should have these RI-
ricultural problem. solved and ~ 

some stage of self-sufficiency by the 
end of that Plan; It is inscribed th_ 
In the First Plan document; it I. lIal-
ed in the Second Plan document; I' 
h.s been declared in the Third Plaa 
document also. But In spite of th. 
desire-not that we did not allocate 
resources for that purpose; we have 
allocated the resources also, _ did 
not reach the goal of self-sufficienc1, 
which has been eluding us-what ill 
Important is that we should learn the 
lessons of these Three Plnns and f1Dot 
out where we had gone wrong. 

Sbr! Bar! Visbnu Kamatb: Prime 
Minister Nehru promi<ed In 1951 that 
wc would be self-sufficient in flv. 
years. Nothing has happened; 15 
years have gone by. 

Sbrl C. Sabra.manlam: This to a 
eontinuous process. A.!s • o~ if we 
cannot learn on the basi! of pan tnt. 
takes, on the ba.l. of past tailura, 
then there is no redempUOD tor onr 



"73Food Situation AGRAHAYANA 18, 1887 (SAKA) and Drought 6074 
. ~~ o  (Ma.) 

eountry; then we hVe to write olf our- Slu1 PrJ, •• : Let him give the 
ee)ves. What is important is whether target date. Let him give concrete 
we are making B realistic assessment proposals. Otherwise, what is the 
01 .our past failures and past mistakes use of this 17. hours' debate? 
and whether we are proceeding in the 
eorr."'t way. Mr. Deputy· Speaker: Does the hon. 

member want me to adjourn the 
Shri Prl,.. Gupta: All the statistics House? He cannot go on like this. 
are wrong. (Interruptions) . 

Mr. Speaker: The hon. mem·ber may 
mt down. He can nOW listen to what 
ihe Minister lIBya. We had been m1a-
amg the hon. member for a few dBJ8. 

8hrl Prly. Gupta: He '" givinJ all 
t.laC ligures. 

12.4.5 hra. 

II4&. DEPUTV-SnAKER in the Chair] 

Shrl C. SUbramanlam: I am sure he 
.. ill have sufficient occasions to ~ 

late hi. views On the floor of this 
House and more than that, before the 
people and seek a verdict. What is 
llI.f' use of interrupting me here'? 

Sbrl Priya Gupta: Let him replY 
eorrectly. 

Hr. Deputy.Speaker: Order, order. 
J, cannot go on like this. 

Shri C. Subrama.nlam: It the exhi-
bition of this behaviour will solve the 
problem, then I am prepared to give 
him full freedom to make a full ex· 
hibltion here. But that is not the 
q12estion. We are considering B n ... 
t'l<>nal problem. 

1ft fl(tf ~ : Q't ~ 'Ill "" it 
'ImlT, ~ m ~ t I ;;.f""') ~ f!r;'Ii 
~  

Mr. DepU,-Speaker: The bon. 
..... ber may pleue ait down. 

1ft ~ ~  ~ 

1I{RIr, ~ ~ t f1I; ~ ~-  

~ 1  ~ t I 'ITlmI' 
~~ ~ ~~ 
)f ~ ~ f1I; ~ ~ it qnq--
.mm ft-~ I qnq--flrtm 
• , .a'tr: 1 ~  t I 

.:it ~ : a"lWm ~ , ~ 
~ ~ 'Il\l' If'fT ~ t. riIJ 
1 ~ ~1  ~ «I 

~ ~  1fIl 
111 ~  t I 
.:it ~ lfmIf'I (mt ): WoI" ~ 

~~ ~~ 

'II) ~ !11m: 'Imhn{t iI' ~ mA 
'In" ~~ ? m-'I'<ft ~  

~ ~  o ~  I 

Shri Muthyal Rao (Mahbubnagar): 
He is interrupting the proceeding. ot 
the House. 

Shrl Prlya Gupta: I am not inter_ 
rupting the proceedings. I obey you, 
Sir. 

ShrJ C. Subramanlam: I am glad 
the hon. member has been pleued to 
obey the Chair. 

Shrl PrJya Gupta: Why shou ld he 
remark like thi.? I have obeyed your 
order. He can continue his bluft\iJl&. 

Mr. J)eput,-8peaker: The boIL 
member goes on disturbing the ~ 

ceedings. 

8hrJ Prl,. Gupta: Wby should be 
make this comment? 

Mr. Depaty-Speaker: It i. aU in the 
,arne. It cannot alway. be • one-.a,-
trallle. !InteTr1lptiono). 

Sbrl C. Subramaalam: Wbile th18 
House and tbe country are .. !zed of 
this problem-they are naturally COD-
cemed with ttu.-some hon. mem-
bel'll think that, by merely interrupt.-
ing the proceeding. of tbe HoUle aDd 
by shouting, they will b. "ble to .,1\ .. 
tbis »J'Oblem. ~  
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.n '11! ftoIto._ : m- ~ ~ 
OW ~ ~  'Ill:: q: 11'\ 1fU B1I' I 

"" ~ "'" ~ : (m): 1ft 
~  ~~ t I 

Mr. Depat,.speaker: Order. order. 

Bhrl C. Subramanlam: I .... ant to 
make this point clear. Aa tor the 
purpose of carry ing on the buslneSl 
of the House certain discipline and 
certain regulations are necessary 10 
even outside also .... (InterruptiOlU). 

"" ~ : ;ros>m ~ ~ itu 
IIffi'IT 1FT ~ t I ~ $'f it 
~ ~  ~ ~~~~ 

~~  ~ ~ o ~1 
~ -~ ~ ~ ~~ 

~ ~~ ~ I ~~~~ 
~ ~ 1 ~ ~ I 

8hrl C. Subramaniam: even ouUide 
the country also, ,particularly to face 
this difficult situation. certain disci-
pline and certuin regulations are ab-
solutely necessary. It is easy to 
create confusion anywhere; and parti-
cularly in th::! present context, if con-
fusion is creah.'d in the country as a 
.... hole. the people who would suffer 
would be only the poorer sections of 
the people. as I have already empha-
sized. Therefore, it is all the more 
necessary for us to come together and 
concert measures for the purpose of 

~ over the!'le difficulties and 
.alving these problems. It Is all right 
we eRn face the interruptions here; 
I only SUPPO'" that these interrup-
tion. and confusions would not be 
crcate-d outside ~ country because 
to face such a situation 1I7U! be verT 
dilllcu It. (Interrupti"",,) . 

tit ~ : m-~ • ~ 'In 
~  ~ 1 ~ ~1 

Slln C. 8ubramanlam: I ...... on U. 
point ot saying ho.... are ...... 1I0ing tI> 
aee that .... e succeed In the QUest far 
aelf-sufficlency. That is the most im-
portant thing. It Is on the buIa rrl 
the experience of the past that _ 
.... ant to draw up a programme .... hic:Il 
is open for dlscus.iona and .... hich ill 
open tor criticism.. A. far as I am 
concerned. I giYe this assurance that 
I am prepared to take every constnM-
tlve criticism with regard to this pr0-
gramme and if any changes are n .. 
cessary. I am prepared to make "-
necessary changes. a"terruptia...). 

Shrt I\l. R. MaaaDi (Rajlrot): ".... 
are overdue. 

"" !'III' 'IR "'"'" (t<mr I : 
- ~ ~  ~ ~ ~  

~ 

11ft -l1Tl't : m'! <fT ~ ~ t ~ 
dlm'lty ~ I 

Shri C. SubranmDiam: We Ioa_ 
considered this problem for the lut 
one year and more, not as an indivi-
dual but taking into account the ~ 
vice ot top scientist. who are availa-
ble In the country. of top agricultural 
economists who are available In the 
country and ot top administratOl'll 
who are available in the countr'!; 
they have been meeting periodically 
to assess the situation, to review the 
situation. and to find out a formula. 
a programme which would tnke .. 
towards self-suffir.ienC'y. Therefnre. It 

is on this basis that .... e have tamm-
latei this programme. 

~ ~~~  
q"f;n:'r. ~ ~ >toft ~~ ~ __ -

~ 1 ~  '1 
Mr. Deputy-Speaker: It the hoa. 

member!(oe.> On like thi •. I .hali ... 
him to go out. He should ma\ntala 
the dignity and docorum of the HOUR. 

8hrl C. Subramanlam: Therefore, 'Il 
is not a mere paper programme or • 
paper plan. It I. based on the _ 
........ ent at the IltuatiOn anc! OIl • 
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eritica1 analysis made by the top-
most people available in the COUDtr7 
in the field ot acience, economlca and 
administration. 

SIu1 M. B ....... : Question. 

Shrt C. 8abramanlam: But eYen 
then, I am not prepared to saJ that 
thia is something which shOUld be 
accepted without any scrutiny what-
soever. The Meml>ers themselve. 
may scrutinise it, and other experta 
also may scrutinise It, and we are 
prepared to have a look into it. 

We had the eXperience at what we 
call the IADPD or· intensive agricul-
tural development programme districts 
Even though we had not succeeded to 
the extent that We had expected in in-
ereasing tile programme in theBe areas, 
this prog:amme has given us certain 
concrete lessons. We have had cer-
tain experience in these districts, and 
that has shown that whtle material 
inpulq like seed. water, fertiliser, 
plant protection are all important, 
each by itself give. only a marginal 
result. If we have good seed but we 
do not have the other three material 
inputs, then the benefit that we de-
rive is only marginal. Along with 
good seed, if we have water also, then 
it is something better; it we have 
water alone, then also the bendH is 
only marginal. If in addition to seed 
and water, we have enough of ferti-
lisers, then it is much better, and 
WIth plant protection. it become. 8 
package. It is not as if the total re-
sult of .n this is equal to the .um of 
th(> individU31 benefits which we de-
rive if we use them in isolation; it 
i. not A+B+C+D but It i. 2(A+B+ 
C·+ D) or 3(A+B+C+D) when we 
have it in the package. That is the 
lesson that we have learnt. 

8hrt A. P. Sbarma: May [ ask one 
question of the bon. MlniJltet' In thia 
~o  

Shrt C. ~  1 ahaU _ 
wer the question later OIl. U_ 
want to get the optimum result, wttll 
the material inputa that we have an4 
with the raourcea that we hue, 
then it ia neceasal')' to adopt thia pac-
kage programme. Taking th ..... mate-
rial inputs or resDurCel in Iaolatloa, 
even though we may make aU InteD-
alve eftorta in the u.e ot those mate-
rial inputs, the return iJI only margi-
nal. That i. the lesson that we haft 
learnt by the application ot the in-
tensive agricultural development pr0-
gramme in the variOla diatrictll. 

What we are now trying to see ;. 
whether by a larger and more Inten-
alve application ot thia package pr0-
gramme It would be possible for DB 
to reach a level at productiOn an4 
have additional production whiclo 
will meet the requlrementa. It t. 
trom this point ot view that ow 
lcientists and our technicians and our 
administrators reviewed thi. pro-
gramme and on that basi. they bave 
given US advice that if we concentrat-
ed OUr effort. In a given area wbere 
we have assured water ,upply and 
We have the necessary extension ler .. 
vice. also concentrated in that area. 
then it should be possible for WI to 
achieve much better result. than bJ 
merely dispersing our ell'o:1 in a thla 
way throughout the countrJ. It t. 
not that no eITort would be made i .. 
the other parh of the country. Th. 
general programme of development 
will go on, but we shall be concen-
trating our efforts in II definite area.. 
in the intensive development area 
which We are trying to take uP. Far 
that purpose. they have given u' .. 
idea. It is no use trying wjth our 
traditional varieties which we haye 
here. Even with the bert of prac-
tices, with all the resource. put Ill, 
the potentiality for yield of ~ 

traditional varietle. II limited.. For 
example, i' we take up our tnldJ\-
ional varietieo ot paddy even thougb 
they may .tand on the field tor II". 
to .1:0: month., their moldmum yield 
is limited to 3000 to toOO Ibs, wbere-
a. there are vanetle. available wldo* 
live greater yield; tho.e .... Iette. _ 
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be evolved here also. U those varie-
tie. are used and the same agrono-
mical practices and resources are 
given to the optimum extent, then 
the minimum production is at 6000 
lbo. and we are able to reach even 
85()() to 9000 lbs. With a new variety 
of paddy, I am glad to say that my 
OWn colleagUe the Deputy Minister in 
!tis own farm has been able to achieve 
a production of 8200 lbs. in one acre; 
this has been done with a new varie-
ty, with all the agronomical practices 
which are available for this purpose. 
Even in the worst of the farms, the 
minimum productiOn has been round 
about 4000 to 5000 lbs. 

I am glad to say also that another 
hon. Member of this House, Shri 
Karuthiruman is now growing this 
paddy in his fields. He is an experi-
enced agriculturist, and he tells me 
that d u 'Ing the long course of his 
experience he has never come across 
a variety Of this sort and it is likely 
.., give him 100 maunds per acre 
when he is going to harvest it. 
Therefore, what we are trying to find 
out is to identiIy the varieties of 
foodgrains which would have this 
high-yield potential. I am glad to say 
that We have identified varieties for 
six major grains, namely paddy, 
wheat, maize, baira, sorghum and 
il'agi. Weare now in the process of 
multiplying the seeds of these varie-
ties. Our programme by the end of 
the fourth Plan is to reach 32.5 million 
acres Or 35 milllon acres, and these 
as million acres represents about 50 
per cent of the assured water supplY 
area now or one-tenth of the net 
aown area. In these areas We are 
lIoing to concentrate. These 32.5 
milllon acres would require produc-
tion of seeds and the fertiliser for 
this variety in order to yield the 
maximum would be in the range of 
10 to 120 lb •. Of nltro!!"n per acre. 
The"" would require plant protection 
allIO. These would require anured 
water supply also. Now, we are 
1r,1ng to identify eaeb of these matlO-
rial Inputs In order to enlllre that 

they would be available in sufliclent 
quantity and quality for these 32.1 
million acres. 

The seed programme is the most 
important thing. Without that, all 
the other measures would not give 
results. Therefore, We are trying to 
prodUCe these seeds. We have had a 
seed farm programme during the 
Second Plan and the Third Plan also. 
I myself was responsible to have a 
large number of seed farms started 
in the Madras State with 25 acres and 
50 acres. Our experience has shown 
that in the small areas it had not 
been possible for US to give sufficient 
technical attention to that, and sufli-
cient technical advice for that pur-
pose and the foundation seeds comina 
out of those seeds have been found 
to be below standards and the quan-
tities also were limited, and, therlO-
fo:-e, the multiplication of these seeds 
has become very difficult. That I. 
why even though We have reached 
the distribution of these better seeds 
to a certain extent, still the qualit,. 
has not been maintained and the 
quantities envisaged in the Third 
Plan have not been reached. It i. 
because of this that we want to have 
larger farms where technical assis-
tance can be concentrated, where the 
various equipment required for this 
purpose eould be obtained. We are 
gOing in a big way to start many 
State seed farms. For thl" purpose, 
we have already app'ointed one 
Director-General Of state farms with 
practical experience in farming and 
also with administrative experience. 
On this basi., immediately in Surat-
garh we want to see th<>t, that fBI", 
Is put Into proper form and shape 
and i. used In a big WBY for the pur-
POSe of produc;n!! quality seeds of the 
various grains. But that alone will 
not be sufficient. That is why our 
Intention i. within the next one or 
,two years to have at least one state 
seed farm with round about 2000 to 
5000 acres In each State, and to ha'1'8 
seed multiplication of 8 sufficient 
order, which would live the founda-
tion Seed for the parpooe of JIWItI-
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plyine to t.be re&illtered grower., for 
the purp..e ot having quantities which 
'would he adequate to meet the re-
quirements 01 these 32.6 million acrea 
by the end of the Fourth Plan period. 
The process has started already. 
Even now, the multiplication of seeds 
i. going on. During the next year 
we have 1\xed targets with regard to 
the areas to be covered by each 
variety Of grain such as paddy, wheat 
and maize etc. I am assured that the 
programmes for the multipJicatiQn of 
&eeds are going on according to sche-
dule, and suftlcient quantities of see4s 
will be available fOr the next year'. 
programme. But during the next 
yenr, the arca will on the whole be 
only about 4000 to 5000 ocres. This 
will have to be multiplied tour or 
five or six times by the cnd at the 
Fourth Plan. Theretore k contin uous 
.. ffort will have to be 'made tor the 
purpOse ot seeing that sufficient seed 
programme is undertaken in the 
country tor the purpose 01 reaclting 
thc targets. But I can give tltis as-
surance that every effort il being 
made for the purpose or reaching 
these targets. If at a particular stage 
Jt be('omes evident that foundation 
leeds are not adequate but suitable 
.. eds are available outs:de the coun-
try, we shall not hesitate to spend 
foreign exchange for the puJ1lOSe of 
getting this small quantity of founda-
tiOn seed from outside, hE:cause this 
seed could be multiplied 20 Or 30 
times, and ultimately the yield from 
the farms would be 300 tv 500 times 
the foundation seed which we would 
be acquiring frOm other countries. 
n.erefore, a decision has been taken 
that the seed programme will be un-
~  and if any foreign e"change 
i. necessary tor tlti. purpose, it 
would he mad., available in order to 
see that tbe seed procramme goes 
through. This foreign exchanee 
would aise Includ., o ~  exchanee 
with reterence to seed processing 
equipment and tlte various other 
equipments which might be neceoaary 
for SUCh State seed farms. Partieu-
}atly, the USSR has expr ... ed inte-
te«t In equlpping these State tanna. 
2136 (Ai) LS--O 

and I hoPe t1) tet In.-!ve 811f1tance 
as far .. tIl_ lII¢cultural equipment. 
are ronceMli!d, trom thelle countril!l, 
and I hope that itahould be poaible 
tor UII to IntensifY Our etrort in uu. 
dlredlon. 

Then, the afled will have DO 'e1hct 
it 1II"e do nOl have auftlclent 1ertlliierl. 
ft 'is here that the traditlon'lll appoach 
haa to be broken be.BUlle 11m.,.,. 
even hon. 'Members were asldlll. 
Wht go In for new-far.lrled fertili-
sers? Why not bave our .... n 
manure? Why not have our traditio-
nal compOst? We will have theae 
organic manuret! and We will uae 
them. But We know the limitations 
of rompost manure and green 
manure. The beat comPost will give 
you only one per cent nitrogen. 
Now, consider this aspect. These 
varieties require at Ie ... ! 00-100 I"". 
per acre per crop. FOr havln. 1110 
Ibs. of nitrogen with compost 'lVith a 
one per cent nitr"len eontent, 'tve 
shOUld have at least ~ tllrrs of ctlIi>-
post for evf!tY acre. FIrlit oj Ill, the 
physical quantitl .. will no! be avail-
able. Even If tile, are ,valiable, It 
would be able to covet O1Ily about 
one-hundredth Of the .. rea in anY 
particular village. Thcse huge quan-
tities cannot be tramtjloytpd from 0"" 
ar" to another. 

This il one factor. Another tech-
nical factor which will have to be 
take. into eonslderation i. that uu. 
nitr<>gen cannot he fed all at once. 
The rompost manure could lit-put 
only in the Inmal st.ale., and onee 
th..,. have been put, you cannot go on 
dumping this compost man"Te Into 
the field; whereas for the purpose of 
~  the maximum rf'SUlb, at two 
other stages o~  will have to be 
ted to the plants, the tiUering/flower-
ine .tage and the grain forming .ta,e. 
Cerlalnly you cannot ao and dump 
these two-three ton. of eompoet 
manure into the field. You win onlT 
perhapo spoil the whole fteld and 
submerge the plant. entirely In that. 
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That is why when we have to take 
to new varieties which require 80 to 100 
or 120 I bs., to think in terms of compost 
manure is an impossible task. It is 
physically impossible to do. The 
quantities are not available. The 
application of nitrogen also becomes 
impossible. That is why it has be-
come necessary to eo ill for concen ... 
trated fertilisers of the inorganic 
type. Therefore, if we woot to take 
to these new high-yielding varieties, 
there is no option but to go in for 
artificial fertilisers. Hence even in 
OUr programme of an increased 32.5 
million acres, we have to apply this; 
depending On compost manure will 
only lead to marginal increases. If 
we want to have a mc.ssi· ... e increase 
in production which w1l1 meet the 
situation, it can be only On the basis 
of use of fertilisers. 

We may look into the experience 
Of other countries whiCh have reach-
ed theae high level. of production. 
Leave alone the developed countries, 
!the mduatrially developed countries 
where there Is full Uteracy and all 
that. But even in backward econo-
mies like Mexico, Taiwan, Sudan .... 

8hrl M. R. Ma8anI: Taiwan is not 
backward. 

Shrl C. 8al>-.nIam: These are 
instances of a backword economy 
where people are batkward .  .  . 

Shrl M. R. M8AIli: Taiwan has 
attained self-sufficiency. It Is a com-
parison which should put ua to shame. 

Shrl C. 8ul>ramaaIam: Let him 
kindly hear me. Just because I men-
tioned Taiwan, he need not stand uP 
and interrupt. 

8hrl M. R. Maaanl: You mUlt face 
"c!.s. 

Shri C. Sal>ramanI&m: I have oited 
taiwan as an instance of 8 country 
which has made considerable progresO 
In the last few years. If that would 
I\ot satisfy him, I do not know what 
would. 

Shri M, R. MasanI: They have the 
highest per acre yield of paddy in the 
whole world. Nothing backward 
about it. Let us learn from them. 

Shri C. Sabramanlam: Anyhow, a 
few years back, they were in the same 
position. 

Shri M. R. M8AIli: Now you ~  

right. 

Shri C. Sal>ramanIam: That is why 
I am citing these economies, to show 
that it is not only the USSR and US 
economies which haVe agricultural 
production at those high levels. There 
are other countries also which have 
done the same. How have they at-
tained thOSe levels of production? 
Not by using compost manure, cow-
dung. They are using that also. But 
it is only by the intensive application 
of fertilisers and the uae of these 
new varieties that they haVe achiev-
ed these results. 

Even in our own country. there are 
progressiVe fanners who have attain-
ed levels of production comparable 
to the best in any part of the world. 
HOW have they attained it! It is on 
the basis of these new varieties, new 
fertili.ers, better plant protection pro-
gramme and proper uSe of water. 

Therefore, fertiliser is the key to 
an increase in production today. 
Once We ignore this, whatever other 
eft'arts we may make, it would only 
result in marginal increases. We will 
continue to be always dependent on 
others for feeding OUr people. There-
fore, I attach the greatest importance 
to fertiUser availability. That Is why 
this matter has been considered by 
the Planning COmmission and by ti.e 
Cabinet .'ecently. We have taken 
Certain decisions with regard to avail-
ability. If We have to put through 
this programme successful1y. what 
would be the order of fertili.ers re-
quired tor the purpose-that has also 
been indicated in the paper circulat-
ed to han. Members. Even In 1966-
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67, We would require 1 million ton-
nes nitrogen and corresponding p205 
IjDd K20. The package programme 
has also to be based On this con-
aideration. Fortunately the Planning 
Commission and the' Cabinet after 
full discussion have accepted the 
larget of fertiliser required to put 
through the programme in the Five 
Year Plan. 

Therefore, as far as that is concern-
ed, the doubts have been removed. 
Some people had doubts whether 
this quantity of fertiliser would be 
required for the purpose of achieving 
the results. Fortunately, those peri-
ods of o ~ are gone. Now a jIOsi-
tive decision has been taken that we 
should see that avallabllity reaches 
to the levels indicated for lhe purpose 
of putting through this programme. 
By the end of the Fourth Plan, we 
should reach 2.4 million tonne. of 
nitrogen and corresponding P205 and 
potash. A total quantity of nutrients 
of 4 million tonnes is absolutely 
necessary for the purPOSe of fulfilling 
this programme. 

How to get this quantity of 
Ifertlli.ler i. the next question. We 
already have factories within the 
country producing these fertilisers. 
Unfortunately, most of them arc not 
working to full capacity; particularly 
this year, the capacity could not be 
reached because raw materials were 
not there. Raw material. Were not 
there because forei,lln exchange was 
not available. One leads to another. 

Therefore, now a decision has been 
taken that the eXisting factories and 
the factori"" which will come Into 
production wOuld be worked to full 
capacity, and the fOreign exchange 
necessary for the purPose of import-
ing the raw materails for running 
theae factorlea to full capacity wil1 
be made avaIlable, taking into 
aecount the overall availability of 
t......ten ""change. 

In the Interim period, it will not 
be poalble to reach this level of pro-

duction within the country. How te 
have the full availability of fertili-
sers? Therefore, the balance will have 
to be imported, and whatever foreign 
exchange required for this purpose 
will havc to be found, even as foreign 
exchange will be found for all the 
defence needs. Food is as important 
as the defence of the country. Some. 
people say jl is more important be-
cause a hUljgry nation can never 
defend itself. 

Therefore, after laking into account 
the indigenous production, the balance 
will have (0 be imported. Some 
people have criticised this approach 
and said, 'Why go in and spend 
foreign exchange in the import of 
fertilisers?' I teU them, the chOiCe is 
whether you would starve and starve 
the millions Of the people or give 
high priority to fertiUser, get it, and 
also produce It wIthin the country 
to feed the millions of \he people of 
this country. 

Shri P. K. Dec: On a point of 
order ...... 

Shrl C. SubrlUll&lllam: I am not 
yielding. 

Shrl P. K. Deo: An hon. Member 
is reading newspapers. He i. learn-
ing English by reading them. 

Shrl D. C. Sharma (Gurdaapur): I 
am just preparing for the next Bill. 
I am not reading newspapers. 

Mr. Deput:r.J!lpeaker: Such inter-
ruptions should not be there. 

Shrl C. SubramaAlam: I aeree that 
import of fertilisers would mean 
utilisation of foreign exchange con-
tinously. Therefore, jt becomes 
necessary to bUild up capacity within 
the country which would produce 
enough of fertilise... to meet our 
needs. That is why the establiah-
ment of fertiliser factories is of the 
highest importance. 

I am sure some of the hon. Mem-
bers would immediately .ay: here i. 
apin US preaaure for fertiliser fac-
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torIes. It i. not US pressure or any-
body else's pressure, it is the pres-
sure Of circumstances here that needs 
more fertilisers to meet the situation. 
Therefore, if we are not in a position 
to produce the fertilisers in the pre-
sent context, We have to create a 
situation in which the investment 
would come Into the country for the 
purpOse of producing the fertlllsen 
within the country. 

8hrl M. K. MUUli: Somewhat 
belated. 

8hrl C. 8abramanlam: You have 
to choose between the two. Suppose 
foreign investment comes in and 
suppose they are able to make certain 
prollt and it goes out of foreign eX-
Change, what that would mean and 
also what it would mean to import 
fertilisers that we do not produce 
here, or if we do not produce ferti-
lisers, what are the consequences 
of not having fertilisers and not 
having production aJs<>-all this 
will haVe to be seriously gone into. 
Therefore. every attempt will be 
made by the Government to see that 
more fertiliser factories come in all 
far 8S possible in the public sector 
and to the extent necessary in the 
private sector for the purpose of 
IIlllng the gap. and whatever policy 
~ o  is necessary for that purpose 
IS under the consideration of the Gov-
ernment of India, and I hoPe early 
decisions would be taken for the pur-
P<i8e of seelnll that we establish more 
and more fertiliser factories within the 
country which would ultimateJy save 
foreign exchanlle and saVe the people 
also from slarvation. 

Dr. L. M. Sbllfhvt (Jodhpur): The 
newspapers tell us that the decisions 
!rave already been taken yesterday. 

8hrl C. Sahramaalaml I can ask the 
people 10 starve on the buill of ideo-
logy, bul ultimately Ideology and 
everything else is for the purpOie of 
feeding the people. If on the ba3i. 
of Ideology we reach a stage where 
we are not in a position to produce 
enough. then that is the aurest con-

demnation at that ideoIon. ~ 
fore, today what is Important Ia Ie 
have more fertUiser factorl... wlthbl 
the country. Tbat exploitation wUl 
be much less than the import of ferti-
lisers from outside the eountry, it will 
be much less harmful than aski.nc the 
people to starve. 

After all. in life various alterna-
tives are available. The beat altenlll-
tive will have to be "hOlen. We can-
not make ideal conditiOl18 and ideal 
choices. 

8hr1 M. R. MasanI: Very belated. 

Shr1 C. Sabramanlam: Therefore. 
these decisions have always been 
laken, and therefore this will have to 
be taken and fe.-tiIiser Is the key to 
the production. ani! this will have \0 
be emphasized, and for this the HoWIe 
will have to make its choice, the 
country will have to make its choice. 
and that i. the only way to go for-
ward. 

Then. along with thla we haTe Ie 
have plant protection also because 
when we have these new varieties and 
high fertilisation. they are also _ 
ceptible to diseases and pests. (In-

terruptions) .  I will anower all of you 
later on. 

Shrl A. P. Sharma: What about irri-
gation? 

Shrt Bbarwat Jha Aad (Bhagal-
pur): I want to know from the hon. 
Minisler what fertiliser CIlD do with-
out irrigatlon. What we need i. irri-
galion. not fertiliser. You want to 
make the surplus areas lurplus and 
the dellclt areas deficIt. 

,,' wm.' : ~ ~ tru '1ft 1ft 
~ ~  ~ 'IT 
'IT'ft m q';;rTif 'Ii'I <lffit'f 1fT(' ~ 

« .. 
8hr1 C. 8ub __ :  I am _ 

yleldi'ng. Afterwards. 
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Mr. DepaI1'-8peaker: Please lit 
down. 

W\ """"; ~ 'iii qr;ft .. ~ 
t. ~  QfIlrT ~ w t 
Mr. Deputr-Speaker: He is not 
yleld;ng. 

~ ~ 1~ ~ 

wtr ~  l 

Mr. Deputy-Speaker: Order, order. 

8Iui C. Bubl'1UllllDJam: Particularly 
the chemicals required for plant pro-
tection will also have to be produced 
witlUn the country. Fortunately, we 
hllTe already established au1Bclent 
capacity to meet the present needl, 
~  it is not suffi,cient to meet the 
needa of the expanded programme 
when we flO through the Fourth Plan, 
.... d to the extent fresh capacity will 
have to ·be established, we are already 
taking step. for the purpose of estab-
li.hin, fresh capacity, and therefore 
in the interim period it any chemi-
caIa have JOt to be imported, it hal 
beell decided by the Government that 
hilb priority will be given with re-
lard to allocation of fOl"'igIl exchanae 
to import the"" pesticides ~  

I now come to the point about 
which Shri Azad wU very much per-
turbed, about water. 

IIIart A.. P. 8UnU: I  _ alao per-

turbed. 

!IIort ~  I do aaree 
that all this will have no meanin, It 
there is DO .... ter to back thI8 up, 11 
will be only throwln, It Into the 
-.te. Therefore It II nIIt merely 
making .vaDable water that Ia im-
portallt, but making available .... ter in 
sufflcient quantitl... Unfortunately, 
we have had very many Irrillation pro-
jects which are only protective, wbIeh 
do not rrave suftlcient capacity to 
have lntl!nslve cultivallon. That Is 
the main dl'81i1'11ack In many of our 
irrlllation projeets. Not only that. 
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The method tit irrI,ptlon allo, parti-
cularly the ancient oy.tema of lrriCa-
tion, was all right at Ulllt time, but 
for the new techniques the !low of 
irrill"'tion from Ileld to 'field is not 
beneAcial for cultivation with fertili-
sers, and unless yOU have controlIed 
irrigation, you will not be able to get 
the maximum out oC it. And not 
only that. On the buis of thi., pro-
gram'me, It is not by tak.inI one crop 
alone we would be able to go forward. 
Inll!nsive agriculture wouid mean that 
wherever water is awilable, where""r 
we are having one crop we should 
have two crop., wherever we have 
two crops -we should ITave threI! cropa. 
It is from this point Of view that we 
are trying to analyse-for which a 
cell hal bittn formed in the Agricul-
ture Ministry-to review the poaltion 
of each irri,ation q.lI!m, W find out 
the water avail.bility there, whether 
with tlKit water availo:bilily it would 
be poasible to have this intensive a,ri-
cullural programme approach, and 
abo W h.ve multiple cropping In this 
area. 

We And in many ot these areas not 
only modernisation at the ex:latin, 
irrigation system is neceasary, but 
development ot minor irri,ation soUrc-
es within this command llI'ea also i. 
important, 10 that a water ~ 

would be -reached tor the purpose of 
having this multiple cropping. There-
tare, W9 have already made certain 
investigations with retard to the 
existing irrigation systems in the 
Tanjore area and alao In the Andhra 
area, and. we have come to the con-
clusion that apart from buildin, up 
!leld channels for every fteld JO that It 
could be controlled, In th_ VI!rY areu 
minor irrigation will have to be deve-
loped 00 that the water balance .. 
reached. 

There is another probl..... which 
Sbri Bugri raised. I do not under-
.nand h,. langna"" but still 1 .up_ 
what be Is worrlecl aboUlia thla, that 
in the Punjab in .,,1Ie ot water ~ 

liven. wbat has happened is llLiA. 
War i. not only .. cs-eotor, but abo 
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a destroyer. Whereas "3 million acre. 
have been brought under irription, 3 
million acres have gone out of. use 
becaU8e of waterlogg'lhg. So, we have 
to be careful particularly about our 
irrigation systems. It is not 81 if vou 
juat throw water and get production 
out of it. 11 can also be a destroyer. 
There also it becomes necessary for 
the purpose of .. voiding this water-
logging that we should develop these 
tube-wells in an intensive way in this 
area so thatonce We use the canal 
water, later on we pump out the water 
from undergoUnd and use it for 
another crop. In this way, the 
bal'ance is got. 

Therefore, these are all matters 
which require to be gone into with 
regoard to the existing resources alone, 
leave alone new resources which my 
friend is building up. I am sure he 
would have su1llcient opportunity, 
sufficient resources, to build new 
sources. and we will give every sup-
port, but are we utilising the exist-
ing irrigation resources to the beoIt ad-
vantage? No. Therefore, looking 
at the existing resources for the pur-
pose of seeing that water-logging is 
avoided, for the purpose of seeing that 
water balance is reached for multiple 
cropping . will have to be gone into, 
and in the fourth plan period mainly 
irrigation will be concentrated In 
these areas for the purpose ot ~ 

ing up water balance SO that more 
and more land will come under multi· 
pie cropping instead of being content 
with one crop alone. 

--t\ ~ : ~  ~ If; 't'll m ~
~ ~~~~~ ~~ I 

Shri C. SubramaD1am: These new 
varieti.es, fortunutely, are possible of 
this mUltiple cropping also; whereas 
the existing varieties can give long-
term crops, these are fortunately short-
term crops. Therefore, if lands are 
released early and resources also are 

released earlier for the purpose of plan-
ning another crop and _ler balance 
• reac:be<i and new varieties are IIBed 

which are of shorter duration, it 
should be possible fOr us to have mul-
tiple crop in these very areas where 
there is assured water supply. In-
stead of one crop we should be able 
to get two crops and in places where 
we are able to get two crops, we can 
get an additional cash crop Vegetable 
and so on. That is how the intensive 
eftort will have to be made .... 

--t\ ~ : ~  ~ ""'''lI'lT ~ 
~1 

Shri C. Subramanlam: Investments 
Of this order will have to be made. 
New seeds would mean higher cost for 
the farmer; fertiliser of this order 
would mean higher cost for the 
furIner, using plant protection methods 
would mean higher investment and 
regulating the various channels would 
alSo mean higher investment. Un-
less sufficient credit is made available 
to the farmer to meet this investment 
programme, all these will be onlY 
paper plans. Therefore, we are try-
ing 1.0 find what could be the source of 
credit for the purpose of ·meetin& the 
massive requirement of investment by 
the furIner to put through this lIrl>-
gramme. I am glad my co-operatlve 
colleague is here. After a full assess-
'ment we hove come to the conclusion 
that co-operatives alone will not be 
able to meet this amount of credit 
which would be made available to 
the farmer. Therefore we are in the 
process of finding out wOOt other alter-
native arrangements should be made 
to supplement the effort of the co-
operative sector not for the purpose 
of displacing the co-operative sector 
but to take care of the transition 
period. Co-operallves also may be 
able to gain su1llcient strength and 
later on to take over the entire pro-
gramme of credit. But in the interim 
period we ere thinking in terms of an 
agriculture credit corporation to !In-
ance the needs wherever co-operative 
movement is weak 90 that there w111 
be a supplementary credit agency 
available for this purpooe. It is thIs 
package approach which we are trying 
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to formulate and implement: better 
seeds, he<avier' fertilisers, plant pro-
tection, water availability and credit. 
This is the main idea and It will have 
to be further fonnulated. The farmer 
should be ensured that his heavy 
investment could be borne by him 
even in a ~  calamity and he .... 
crop insurnnce 'becomes inevitable. It 
is this package approach which I am 
trying to work out which ultimately 
would mean an intensive aproach to 
have a mini-mum additional produc-
tion of 25 mUlion tonne.. We could 
have only margin'al increases in the 
other are<as and that effort we are 
bound 10 make. We are bound 10 have 
new irrigation sources. These ideas 
would spread 10 other areas also. 
Ther,efure, the o ~ areas are not 
going 10 be stagnant and they will 
also progress-to--a certain extent. But 
this intensive "pproach alone would 
lead us to results .... (Interruptiom). 
For the purpose Of seeing that eXten-
sion services are also available in an 
intensive way We had to concentrate 
our efl'orts on better trained persons, 
better oriented persons and extension 
offici'Sls. 

Shri Prlya GuPta: What about anti-
1l00d mm.ures! 

~~ ~~ ~o  

~ 1 

Shri C. Subramu.lam: Extension 
also will have to be intensiJIed and we 
are giving higher training for some of 
the village-level workers who would 
be located in those areas and who 
would be able to assist the farmers 
with higher-level techniques. That is 
the package "pproach which we are 
trying to mllke. In the same way in 
tbe production of fibre, of oil-see.u, 
etc. it is this package approach whicb 
we are trying to evolve. 

Mere production of grains alone is 
not goilfg to meet our food problem 
N. doubt we will be able to fill our 
stomachs. U we want to have a 
balanced, healthy diet, other protec· 
tive foodl would alIo ~  

Therefore, cattle development, poultry 
development and ftaheries develop-
ment-ali these become important. 
Even with regard to catUe develop-
ment and the key-village schemes 
which we have worked we have ctll1le 
to the conclusion that there also in-
tensive approach is necessary. (In-
terruptions) . 

~ fIR' .... ~ : 'IfINt 'Il1I"f. 
1!'ff <mrI'. ~ <mrI' 1 

8hri C. SDbramamam: I do not 
know what they gain ibJ Ihoutlal 10 
much. It that pleases them, It nalIY 
does not lend respectability to the 
proceedings of this House. It the hon. 
Members do not like my SJ)Il8ch they 
are at liberty to get away and not to 
listen to my speech. Since they are 
here I would respectfully plead with 
them 10 listen. 11 there are . any 
dOUbts I am prepared 10 answer ques-
tions to the best of' my ablUty .... 
(lnterruptiom). Later on, not nOw. 
Therefore, kindly dO not interrupt. 

With regw-d to cattle development 
also we have evolved a pack"'e pro-
gramme and have taken about 42 in-
tensive cattle development areas 
where liigher ll1ilk yielding new 
breeds would be developed. In the 
same way we are taking intensive 
steps 10 develop poultry IlIId for deve-
lopment of fisheries also. I ""Mot go 
into all those aspeets now, and when 
the plan is formulated and is placed 
before the -House I am sure they 
would be 'atisfted that we are trying 
to make an intensive effort in all these 
directions To solve the problem. 

I do '8gree ffiat all this would melUI 
reorganisation of the administrative 
machinery to meet the needa of the 
country. We'are quite well aware of 
it. That is why even though some 
han. Members might think that a 
minister i. going out of the way to 
crlticlle the" ex!stlng .,..tem, but In 
the interut .... 

Dr. L. M. 8....-", RefereDCe' ...... 
made to it with COJlllDelldaUOIL 



...... ~ Ar. ~ we-.upPllli 
)'0\1; 1"'\1,) h,ve IIi ~ the cO\ll'qe to 
.v thOl\8 thin ...... (lnterruptlon.a). 
8hri C. SuImuDaalam: In the In· 
\erast of malting these schemes a suc-
cess, reorgan.isation and reorleritatlon 
of the aaministrative machinery at the 
Central level and the State level and 
the District level is nedeslllry. I 
may give this assurance to the hon. 
Members that it is from that pqlnt of 
view that we are tr)'ing to reorganise 
my miniStry nere. We have gone a 
long way 1n reora:anlsina: it and 1 will 
be able 10 prealmt a picture some 
time, ~  thia ~~ o  is. 
not ." eaay .. 1 Dave to I18t over 
many hurdilea8ncl many unction. will 
have to be abtained. We are in the 
proaeao of' iaMying the people that 
this is' In the r!chi -(lirectioa. In the 
.. me way we-irte trying to have this 
new approaCh applied In the state 
maohmery ana at the district level. 
AI] lh..... are under conoiderat.ion. 
When I place -'before this fto..... the 
new picture of the administrative 
machinery which we are trYing to 
evolve subject to constructive criti-
cisms, I hope it will give some satis-
faoUon to the hon. Members that we 
have made an attempt in this direc-
tion also. Therefore, I tully agree 
that this will have to be taken into 
IlcocWlt. ThTs sci""tift,," and tech-
nolo&l....t approach will have to be 
backed by a massive r_arch pr0-
gramme aiso. That is why we hue 
reorganised the lCAR IUld we have 
ma,cle a scientist the head of that orga-
nisation. Scientists particularly in the 
"a:rloulture sector have'to be ilven 
proper remuneration and proper 
stalus for the purpose of Improvinl 
agricultural research programmes. 
That also i. under imjWemtIDtation. I 
sav !lhat all these e/furl,s will prochlce 
8OinO eftect and will lead to better 
implementation of the programm81 
whioh. we evolve bec6uae however good 
the plan might he on papc-, ulti.mately 
it depends upon the inlenaity of the 
application, and the successful Imple-
mentation of it will depend upon i'. 
We are trying out best· to mllko care 
of this also_ Therefore. for people 

411<1 ~ 
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who are accusillg Us in lh.is House u 
to why we are depending upon 
PL 4110, for the satisfaction of those 
wllo are ta.unting us 'how long are 
yoU going to depend upon other. for 
feeding the people' I can give this 
assurance that we haVe decided, ~ 

government have decided 8Ild the 
Pri.me Minister has declared on the 
lIoor of this House that agriculture 
will get the highest priority wltn 
regard to resources allocation even if 
there should be shortfall in the other 
_tors; the cut. may be applied to 
other sectors. 
As far a& the agricultural sector is 
concerned, the allocation will not be 
cut down. On the other hand, we 
want to go a step turtner; if further 
resources are necessary, that would 
b" 8llocated even to lhe detriment 
of the other programmes which we 
might make. This is the decision 
which has been taken by the Govern-
ment; not individual decision. but • 
d(<cision taken by the Cabinet, taken 
by the Government, taken by tne 
PlE-lUling Commission, and I am sure 
this House and this country will en-
dorsE" it. It jg on that busis that we 
proceed. 
With regard to allocations, ,t is not 
merely ~ internal resources which 
are important, but the foreign ex-
change component also is important, 
and i I has been decided that 
even with regard to foreign ex-
change allocation, the highest priority 
will he given to agriculture next only 
to defence or equally with defence, 
wtlatever it might be. Once the im-
'portance I. given, then there is no 
questiOn of any progNUllme failing fer· 
want of.--uroes as such. 'nu!ft... 
fore, the material resources which 
would be made available sho!,ld be 
matched by the man-power resource&. 
with regard to quantity and quality. 
That i. what we have got to attempt 
as far as this programme is concemsd. 
and I want to make the posiUon quil .. 
clear that we shaU !lee that during 
the fourth Plan we concentrate our 
effl,rts on the agricultural sector and 
go forward in implementing this pro--
gramme which. t feel confident. would 
lea" n. to • .,If-oufllciency. But In the 



;,ntlQ'iIIIl peri.oIt, I ... '1(. are bouDd 
to go throu,h-. 

Aa boa. lIrlemw: Individual 
(lnter'Tuption) . 

Sbrl C. Sabramanlam: This will 
DOt depend on any individual; once it 
is dec!ded that this is the Gnern-
mem', progremme, ance _ decide 
that this is the programme, we haw 
the c.mMence that we ... e ,.,me til 
tIM right directlaa. The ~~ 

clUllcultl .. , the iat.rim diftII:ulti .... will 
have to be met in a bold way, and I 
would request this House and the 
country today to ..,alioe that wMIe we 
are formulating this plan, I do &(He 
that the presant is a bleak prospect. 
My view is that while it looks bleak, 
if only we undertake all the meaures 
wMeIt we have Indicated, I am quite 
confident that we will he able to meet 
this challenge and meet it succeMfully 
\00. 

I know I have undertaken a difficult 
task, an unpleasant task and perhaps 
a thankless task, because, for anything 
happening anywhere, the Food Minis-
ter here will be blamed. I am not 
afraid ·of taking tho.e blames. I want 
to give this assurance to the House 
that It will be my endeavour, In this 
difficult aituatlon, to see ..... . 

~ .n.m "." i...-.r : ~ ~ om! 
t'U ~ ~ <ft , 1fllT W'flOO ~ ~ 
.. - ? ll''1' . 

8brt C. 8 ................. : /La I atatad 
in the opening speech of mine, It will 
be my attempt to see that the diatr_ 
fa minimised; I say it shall be my en-
desvour to see that disaster ill averted; 
if My disaster should happen, that 
will be my failure. While I know that 
there are various agencIes involved In 
it, reP""S.ntlng the State machinery 
and the Central machinery, I being 
the Food Mini.ter in "harge of It, am 
prepared to take the entire reopoMl-
bility if anything should bappen. aad 
T am not prepared to throw the blame 
either on the State Governmenb or 
an,. machinery. I am prepared to take 

~  .. a partonal f .. IlI1n, and tMrefcm!, 
It alWl be my endeayow to t&ke aU 
the .teps ..... . 

.n I111lI' : "'" if ;jjrit i!lllilJ ~ 
mfT <it t 'Itt ' 
8bri C. Sabramanlam: That is why, 
When I say we shOUld increase the 
availability ot foodgrains by whatever 
measures they mi,ht be, I hope my 
hon. frienda will have lQD\e patieo.ce 
with me, because, we should see that 
diaaster i. averted at any coot. (1,,-
teffUptioft). Therefore, now that we 
have discussed the whole matter and 
the Government are tully aware of the 
challenges of the day and the chal-
lenges nf the future, we are trying to 
take alI steps for the purpose of meet-
ing thi. challenge. I hope the House 
will agree with me when I .ay Ihat I 
know speeches will not solve prob-
lems, debates will not solve problems, 
and I request that everyone should 
ro-operaie with the Government and 
create conditions in the country 
whereby it would be possible for u. 
to implement this p ....... amme IUCC_-
fully to reach the .ta,e of self-sulll-
clency. 

I know many lubstitute motion. 
have heen tabled: not that I do not 
agree wilb. lOUIe at the ide.. men-
tioned in them, but I aoo tried to ftnd 
out whether I could .".,ept anyone 
lubstltute motion, but there &fe ""me 
thin,. whicb I am able to accept and 
80rne things which I am unable to 
accept. TherefQl'e, It is not that I llIl 
throwing away the .ugge.tl..... madp 
In the substit'lte motions, but only I 
.... unable to accept any ~ 

_ion. But, in view nf ihe explano-
IM>na whidt I have given and in vieW 
nf the " ........ mmeo which I have set 
out and w .... h  I Uve formulated. I 
hope hon. MeJn\len who have moved 
._itute moli""" .... ilI be kind _I> 
10 with"'.w their motl""" and accept 
the motion moved by me. 

8hrI IIari ~ ........ Kaaaaa: On I 

point eI clarification ....... . 

Se't'eral bOIl. M_hn T"'·P·--
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'Mr. Deputy-SpeaJr.er: Order, order. 
We had a marathon debate lasting for 
over three days, and 75 Members have 
'POken. I will allow one question for 
each party; major parties only. 

11ft "'! ~ ~ ~ 

~ ~ ~ I 

oqj @f ~ '"" : (mmrT ): 
~~ ~~ ~  

~ lITo\' ~ !f;T 'fAIT ~ f<111; ~ <i!TaT 
t r", ~ ~~  ft It<<T ~ ~ 
or) J:TIR ~ ~  'Ii! '3''1' 'fo'r ~ ~  

~~  o ~ ~ ~ 11IT'T<: 

'fj[ 1If<f.f ;;riff<! it '3''f amtT '11) ~ 'I": t, 
<'II it 1f.ff<:f 'lIJ't '1ft ~  i!T 'f ~ I 
~ ~ ~ ~ '1ft lIitt ~ ~ lIiIR ~ 

;;rA q !f;T1f ~ ;fflIrr I 

Mr. Deputy-Speaker: Order, order. 
One question tor each party. Shrl 
Narasimha Reddy. 

Sbrl N:u1Islmha Reddy (Rajampet): 
The hon. Mini.ter, the day betore yes-
terday, whi e he was at Chandigarh, 
listed t'ert:lin disabilities under which 
he is labouring, and this has been pub-
lished in The Hindustan Times dated 
the 6th instant. He said that the Min-
Isters arc nothing but rubber stamps 
to the department, that he i. not in a 
posllion to .choose his own Secretary 
and that 75 per cent of his .tat! ..... 

Mr. Deputy-Speaker: What is your 
question? 

Shrl Naraslmha Reddy: I am put-
ting the question, and I want to know 
how he is going to answer It,-thllt 
75 per rent of his stat! have no agri-
cultural or rural background; in other 
words, they are numskulls 80 far 9S 
agricultural knowlr.dge is concerned. 
How is the Minister going to correct 
this detect? 

Shri JMraJlt Gupta (Calcutta South 
West): In view ot the Food lIIln1Iter's 
very torceful reiteration that the 
.country must continue to depend on 
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imported supplies indefinitely-that II 
what I understand .......• 

Shri C. SubramanJam.: This is mis-
leading on what I have said; this Is 
just the lndrajit way of doing it. 

Shrl Indrajlt Gupta: May I know 
his reaction and the Government's re-
action to the latest report appearing 
in the press that the American autho-
rities had said that for the future 
supplies of PL 480 foodgralns-a sub-
stantial part ot it-the payment must 
b.. henceforth made in dollars? 

eft ~ ~  ~ if 
~ ~ ~ I ~ ~  

~ <i'TTlt <l£T ~ ~ ~ 'f i!T iR 
~~ 1  ~ ~ 

t ~ ~~ ~~ 

"R'f\T<'f '1>1 f1fif.t ~ fuit ~ ~ ~ 
'3OT ~  ~ f;l'\1: ~ '" ?;:'J;m wrR 

~ ~ 1~ ~~ 

1 ~ ~~ ? 

~1 ~  

ft ltofi $>< q ~ ;;rf'I'IT • fit; ;;r) 

~  .Tflflli ~  'tflr ~  ~ '1ft (fIF if; 
~ ~ "'If ~  ~  ~ 'I1T m:;r 

~ 'l't>: w fu-m ~ ~ 'I>1i ",,!-fW;ml: 
>mr'lT'f q<'Wf "'flflRq 'I1T <l£T ~ ~  

'IT'I'fr:f #'r ~ ~ lIof 'I»:: '!if ,,!IIfT ~  

~ 1 ~ ~ 1  

<l£T ~~ I ~~~~  1ITTGf (!If; 

~ ~1  f..mfur f.t;Q: 'Itt ~ lIitt rir 
ltrn-zii , ~ ~ f'" ~  IHlT'f <toft !II't>: 
~ IWT'f #'r, 't"lt mmwf rot 
~ ,'3"fifh?,u ~ o  '11fT tift ~ 

3ffiAT ~~  ~ ~  

1IT'JI ~ ~ 'f{t ~  a) ~ ron-
~  ~~  !II't>: ~ ~ ..rrt 
~ ~ ~  ~ orrirq, 
.ufit; if(t 'UlI'it qoft ~ 't ~ ~ 
!'(if t  • mIa a, !II't>: 11m'! ~ ~ 
~ ~ ~ 1  a 
!II't>: ~~  it .rom tl 
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Shrl Bar! VlshDu Kamalil: The Min-
ister has told us something about the 
crash programme. I hope the crash 
programme will give us food and 
neIther the programme nor the Min-
~  will crash. Now, may I ask the 
Minister whether he remembers the 
promise that he and the Prime Minis-
ter gave as far back as September, 
1964 at a conference of Opposition 
parties that they would shortly con-

~ o  of them said; he was pre-
sent and the Prime Minister was pre-
!ll:ent-a larger conference o! Oppoai-
tion parties to discuss long-term mea-
sures of fOOd production and distribu-
tion? They were reminded in Decem .. 
ber last and again I reminded him this 
year but up to now the conference for 
discussing long-term measure. is still 
hangin!! fire. May I know why it hu 
not been called and when he is ,oing 
to call that conference, if he meana 
business? 

Dr. L. M. SiD&bvl: It seem. the 
Minic;ter is unable to make timely pay-
ment in terms of performance, but has 
taken this opportunity to renew the 
old promissory note. I should like to 
know whether there i:-; any .. cherne for 
seeking and enlisting Israeli coopera-
tion on a large scale for reclaiming 
wastelands and arid zones in this coun_ 
try. whrther the government propol. 
to use Israeli collaboration even in ~ 

work of the Desert Development 
Authority, which I am told i. under 
contemplation and whether the gov-
ernment havp considered Dr. Martin 
Jones' idea in respect of laying pipe-
lines of water from water-logged area. 
to water-scarce areas. I also 
want to ask the Mini.ter in 
respect of the ~  that has ap-
peared in the pr... today In relpeet 
or the foreign exchange outlay for im_ 
proved seed. and fertlllsers. He has 
not given us that figure; he should 
have given it when it has appeared in 
the press. It 10 .ald that only Ro. 30 
C'rores have been sanctioned against 
Ro. 75 crores he had wanted. ~ 

should also tell us about the machi-
nery for r@rti1i8er dlstrlbution. 

lItr. »epat,.-8.-ker: Onl,. one 
question need be answered. 

16, 1887 ~ and Drought 6102 
, Conditt'"'" (M.,) 

Or, L. M. SlDI:bvl: These are qUIll-
tions raised which are UDAnaWered. 
Otherwise, the debates are pointless if 
questions are raised and there is DO 
answer. He is bound to answer all 
of them. 

Shrl Kashl Ram Gupta (Alwar): 
The realisation of levy directly tram 
the cultivator is a sort of disincentive 
while cash crops are an incentive to 
him, What does the minister propole 
to do so that the cultivator may have 
an incentive to produce food crops 
ra ther than cash crops? 

Shrl DIDea Bhattaehar,.a (Seram-
pore) : Does the o ~  know 
that in West Bengal, the procurement 
price of one maund of paddy ha. been 
fixed at Ro. a, Rs, IS and Ro, 16? 
Doe. the government know that for 
producing one maund of rice the pea-
.ant has to spend at least Rs. 21 per 
maund and this has been admitted by 
the Chief Minister of West Ben,a! nn 
the floor of the Assembly? The State 
Government say that under the direc-
tion of the Central Government, they 
have flxed the price of paddy thu way. 
What is the reaction of the ,overn-
ment in this matter? The levy has 
been fixed not on the actual produc-
tion, but on the ownership of the land 
without any concern regardln, actual 
production. So, there is areat dis-
satisfaction among the peasantry, Al-
ready an agitation haa been started. 
What is the reaction of the govern-
ment to this? 

Shri Bhqwat 1ha And: While I 
appreciate the statement that ~ lOv-
omment has decided that there will 
be not only no cut in the o o ~  

allotment to agriculture but I.f neeeo-
sary It will be increased, may I know 
from the minister it they have allo 
declded on a deadline by which they 
would make the country self-sulftclent 
and free from the lt1nkin. PL 480 
imports or wheth..,. ~ Import. will 
only ~ and In ~ ""d the,. 
will say, "Sorry, the mon"""n hu 
failed"? 

Mr. ~-~ ... : Shri SIleo 
Narain. 
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... Ia... lI_betl Why ani YOU 
aUowinl more than OIIe meDlbar from 
the Conere .. Party to put quatiODl! 
(lntelTupt'OIItS) . 

Mr. Depat,....speaker: The)' are 
three times the strength of the oppo-
sition. I have allowed 9 opposition 
members to put questions. I can call 
27 Con/ll'ess Members. 

SMI 81leo NaraIa: Ia it ... fact that 
the greatest hindranc .. to the solution 
ot the tood problem Is the zonal sys-
tem? Are you going to remov .. It or 
not? 

8Mt Mohammed Ko:ra (Kozhi-
kode): V ... terday I referred to press 
reports In Kerala that the rice quall-
tum of the ration there wlli have to 
be reduced to 4 oz. because Andhn 
and Madras will not be able to supply 
rice. I want to know what the posi-
tion I. In that regard. 

SMt A. P. 811arma ro.e-

Mr. Deputy-Speaker: I am not al-
lowing any more. Shrt Subramaniam. 

Shrl A. P. SIIarma: When I inter-
rupted the minister durin, hi. 
speech, he was prepared to IUUIwer, 
but you did not allow me. He said 
he wlll answer questions at the eneL 

Mr. Deputy-Speaker: I have allow-
ed 11 members. I am not anowin, 
any more. 

Shri A. p. SbanDa: I was entitled 
to interrupt at that tim.. He 8I8\1red 
me he woul<i anawel.' queatiOlUl at the 
eneL 

Mr. DeJllb'-Speaker: I cannot al-
low any more. 

Sbrl S. N. CbatlUVtI4i (Flro_bad): 
This Ia not fair. 

Shrl A. P. SbanDa: We come from 
• deficit area. 

~ I""f ~ 1qIfT1f : iN 1ft ~~ 
'J:lR'Ii1'1l't;r.rfW;;fT't I ~~  '11'1' 

~~ ~ 
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8lui Pr\Ja ~  What ahaU we 
tell the people who have alected us! 

Mr. o.:;Juty-Speak.er: We have 
spent 18 hours on this debate and as 
many a. 78 members have taken part. 
I have allowed 11 members to put 
questions. I cannot allow anybody 
else. 

SbrI Pri1a Gupta: He did not touolt 
on our points and yuu are not allow-
ing us to put Questions. Thil is not 
democracy. 

8hri A. P. SboBrma: The mini.ter 
was prepared to answer .  .  . 

Mr. Deputy-Speaker: Order, order. 
I aannot understand 8 Collirea. Mem-
ber Interrupting like this. The min-
ister is replying for the government. 

8hP1 A. p. Surma: It i. not a ques-
tion or party. We are facing difficul-
ties in the field. 

·Mr. Depuly-S.-J<er: You must 
maintain some decorum hCJ"e. 

.tt I""f 'If't ~ : ~ -rn lf1' 
>:tttWlIm ~ ~ 

~ @ I lI:it '1ft ~  'J1R ~ 1l'\,.:r 
f;ro ~ I ~  ~ it ~ 'ffT ~ 

~  

,.ft "'! ~ To! ~ 'lifT"-"'" 
~  

~  ~ ~ ~  

t I ~~ ~~ 

~ fIR ~  'IO'f ~ ~  I lfeI1 
~ it qt lIfT A; m if ~ "'I' ~ 'fUl'f 
~ ;;m-. ~~ I lR q ~~ 

~ 'f'" ~ ~ I cr)' ~ -.irf\ ~ 

~ ~ I 

lilr. DepIlt1-"-"'er: I am not al-
lowing; there is no point of order. 

8br1 C  S .. ~  At the oUL-
set. I aPologise to the memben for 
not dealing with every point wbkb 
has been raised here. I tboulhl it 
would be physically ~  •. 
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-.l fI1' ... ~ : qv IIT'R 
yU ~ {t '1(1' I ~ iii ~ 'i1'r qi' 
~ iff ~~ "ill ~ \:r1m ~ 'IT ;mrr I 

~ 'l{t ,i ~ 'Itf I 

&an C. 8u..........um: I have dealt 
",jth it in my own way. When the 
hon. member l'Orne. to my position, he 
will be able to deal with It ill • bet-
t.r way, but that Ia a dIlferent thin,. 
People have to ~  about it. 

Sir, 1 apologise 10 th" membenr. I 
Ihould have mentioned it earlier that 
in the time given it would not be pos-
lible for me to deal with every useful 
sUllllestion that hu been made here. 
(lnterruptiOfls) . 

Mr. -~  Order, order. 

Shrt C. 8ub...........uam: That doe. 
not mean that I do not attach impor-

~  to thotie suggestions. 1 have 
been greatly benefited by 80m" .u,-

o ~  For example, Dr. Singhvi 
mude a 8ugge:-tion that we should use 
pipelines. I agree it is th., best way 
of transporting wat.r without evapo-
ration, but thnt would meW} "0 much 
oJ pipeline" being available. If we 
"'ant to import !t, foreign e"chang., 
difficu]ty come!'i in. It we want to 
manufaC'ture it, there is the queRtion 
of Industrial capacity tor that. We 
l'an go on arguing ("very point I 
agree there Bre some point, which 
will have to be token note ot for un-
plcmentation with advantage. 

SflrI Prlya Gapta: The mlilister 
did not touch upon the service condi-
tions oJ the employ",," ot the Food 
Dt-partmen t. 

Shrl C. 8abnmanlam: We are l1is-
cu,,"ing the ~  tood sltuRtion 
nrising out of the drought. No c'oubt 
there are other individual ~  He 
can raj"" them during the budget 
debate Or through questions. 

The question wu rai""d with ",prd 
to administraU"" machl...,.,.. II}' 

criticiam ia not a,ainIt IndiYithw. of 
the administratin macl>iDery. N  a 

18, 188'1 (SAKA.) cmd Drought 6rc1 
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matter of faolf Ie have lOt flrst-c1_ 
human material in the adminiltraUve 
machinery. But the .ystem is IUch 
that w. do not utilise th. bUIIIaD 
material available in the be.t way. 
That is why I heVII bef!n • severe and 
eonaiBtent criUc of the e>dstina ,ys-
tem of adminlatration. That will Mv. 
to chan,e quickly if we want to be 
bent!llted. That I. wh,. perhapa Ole 
talk of administrative reform. com-
mission I. there. I hope somelhin. 
will be done about thl •. 

As far as the question raised by 
Shri Indrajit Gupta Is concerned, I' 
am 501T1 hO! dl.torted m1 entire 
speech. Perbap.. I cannot blame him 
-I do not know whether he is • 
lawyer ..... . 

AD .... MemIIer: He Ia. 

Shri C. Sab_Dlam: Than I am not 
surprised. 

SJarI IadraJU Gupta: May I Inform 
him that I am not a lawyer, I have 
not .tudied it. 

Shri C. Su...........u...: As a lawyer 1 
appreciate thO! point of view put 
forward by him. 

Sir, I never said Ulat we are 1I0inil 
to continually depend upon ~  

On the other hand, I thought I 
emphasised the aspecl that we are 
10 r.ach sell-.uJllciency 8.. quickly 
81 po .. ible. With relerence 10 that 
Shri Azad was naturnlIy anxious to 
know how long it is 1I0ini to be. 
I thought I had mentioned in the 
papers circulated to hon. Members 
that OUr attempt should be to reach 
lelf-Iufllciency at least by the end 
of the Fourtb Plan II not earlier. We 
should make every attempt even in 
the interim period, if It is possible, 
to reach il. It Ia not our Intention 
UI continue this import. Therefore, 
'" Iball try 10 lee In any event we 
fulfil this target an4 every eltempt 
will be made far the purpose. 

He raised the questioD with repnl 
10 dollar payment. I have allo _ 
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[8hri C. 8ubramaniam] 
a paper report in this connection. 
1 have also seen another counter 
paper report saying that this will not 
apply to India. But 1 am not in 
possession of any official information. 
If such a situation arises we will 
'have to review the position and find 
out what should be the position that 
the Government of India will have 
to take. 

Shri Indrajlt Gupta: Have you not 
made enquiries? 

Sbrl C. 8ubrama.nlam: Ail far as 
Rajasthan situation is concerned, not 
only there is Raj asthan, there are very 
many other areas wbere the situation 
i. critical. I thought I gave the as.ur-
ance that we would take note of this 
situation and we shall try to meet the 
situation and relieve the distress as 
far as it lies in my power. 

With regard to the point about 
fallow lands and minor irrigation 
s.chemes, we have been discussing it. 
When I did not mention about a parti-
cular programme, it does not mean 
that the programme is not there. I 
thought I should hlghlight the new 
programmes and not the old ones 
whiCh we have all along been doing. 
I thought I should ten about the new 
approach whlch would lead us to oelf-
sufficiency. That is Why I concen-
trated my speech on this. It does not 
mean that there Is no effort to brin« 
the .fallow lands under the plough. 
Similar is the position with regard to 
our minor irrigation programme. ~ 
a matter of fact, minor irrigation pro-
grammes, medium irrigation pro .. 
grammes and major irrigation pr0-
grammes, an of them would go 
through to the extent re.ources are 
available. 

Then. B9 usual, Shri Kamath in-
tervened and asked whether we 
would crash or the Government 
would crash .. 

8hr1 Bart VlsImu Kamatb: ''1 hope" 
I said. I said: ''1 hope the pro-
gramme would not crash". 

8hrl C. Subramanlam: I hope it is a 
genuine hope and not a wish the 
other way. Anyway. that is quite 
a different thing. 

Shri Bar! ViIIImu ll:amatb: What 
about the conference to discuss long-
term nleasures? 

81lrl C. 8ubramanlam: As a matter 
of fact, in fullllment of the promise a 
committee of the Parliament has 
been formed to dis.ouas the Plan. It 
has been announced, tlnd therefore 
those members will discuss the Plan 
in full. In addition to that, I am 
sure the House also will have an 
opportunity to discuss the whole pro-
gramme. 

About Israeli collaboration some-
thing was mentioned. All knowledge 
and experience are not confined to 
Israel alone. As a matter of fact, 
similar experience is available in 
USSR, similar experience is availabl .. 
in other countries. 

Dr. L. M. Slnll'hvl: Why exclude 
Israel? 

Shrl C. SabramaDlam: Therefore. 
there are certain political dilllculties 
in seeking Israel's collaboration, I 
want to make the position quite clear. 
We cannot just ignore thls political 
consideration. 

Silrl M. K. Maull: Shame! 

Sbrl C. 8ubramanlam: II is not a 
question of shame, it is 8 question as 
to whether the technical know-how is 
available in any other part of the 
world. I should like to assure the 
Hliuse that this technical know-how 
is available in various other parts ot 
the world and we are trying to take 
advantage of that. 

All bOIl. Member: It will be rather 
expensive. 

Shri C. Subl'lUllUlliam: I am gl.d 
this question was raised, by Dr. 
Singhvi about the foreign excbange 
for fertiliser. AoI I have already stat-
ed we have aC<'epted these target. of 
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availability for the various periods. 
As far as 1966-67 is concerned it is 
more important because 1967-68 can 
be taken care at a little later. Even 
in 1966-67 the khari! season is mO'rC 
important than the rabl ~o  be-
cause for khan! season unless we 
place orders now we would not be 
able to get fertiliser for the khari! 
season. Therefore, every effort has 
been made and additional foreign ex-
change to the extent of Rs. 20 crores 
has recently been made available 80 
that for the khanf crop a minimum 
quantity of ~5  tonnes of nitrogen 
will be made available. The foreign 
exchange position is very difficult. 
Part icularly those countries who 
want us to progress in agricultural 
development have hit hard against our 
agricultural production by denying 
aid at the critical moment. For the 
purpose of fertiliser we have depend-
ed upon US ald. As a matter of fact, 
it has been earmarked and we have 
called for tenders also. At this critI-
cal moment the aid has been cut of! 
and they still talk in terms that we 
should have more fertiliser. We can-
not produce foreign exchange at a 
moment's notice. In spite of that We 
are trying to be self-sulllcient, as far 
as possible, with regard to foreign 
exchange. Therefore, we have scrapped 
everything and the Finance Minister 
has been good enough to make avail-
able foreign exchange sulllcient "n-
ough to hav" ~  tonnes of nitro-
gen In the kh4rif season. I haVe no 
doubt that we will review th" Iitua-
tion with regard to the rabi season 
also. I hope economic aid also would 
be available from other sources. Even 
if it is not avallable, we are not going 
to fall below the target on that ac-
count. We shal! try our best to see 
that out of our available resources we 
make fertiliser available for the coun-
try to go forward with Its production 
programme. 

Then there was the question with 
regard to levy on the produeers ... h,,-
ther It is a disincentive or not. That I. 
why we have assured a minimum re-
munerative prl«. We are not ,olng 
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to push the p*,e ""Iow that. We are 
not satisfied with that. That is why 
procurement is always fixed at Rs. 3 
or Rs. 4 over the minimum support 
price. Of courset sky is the limit as 
faf as pri":e is concerned. We can go 
on increasing the price, but there 
should be a reasonable level also, be-
cause we have to take into account the 
consumer's capacity also to pay. 
Therefore, that i. the only anlwer 
can give. 

With regard to West Bengal prices 
and West Bengal Situation, 1 am sure 
hon. Members, perhaps some persons 
belonging to that .chaol, are trying 
to create difficulties there for a Gov-
ernment which is tryinll its best to 
put through a programme which they 
have been advocating. I know no 
system can be perfect and there are 
likely to be some deficiencies. The 
best thing would be to take it up with 
the West Bengal Government to see 
that If there are defects, if there are 
deficiencies. they are removed. Insteact 
of that. they take an agitationsl atti-
tude and by that they would only ... e 
that a beneficial mearure, a progres-
live measure which has been taken up 
by the Welt Bengal Government, does 
not work and they will lee that It 
fails. That will be a failure of a 
policy which they themselves are ad-
vocating. I hope thIB will be kept In 
mind. 

SbrI Df.Dea Bbattaeba.,.a: What 
about the price? The Government of 
West Bengal s.ys that It is under your 
instructions that they have flxed the 
price. 

Sbri C. Sabna.alam: It IB not 
under any instruction from me. 

Sbri DlDea BbattadlarJa: The Cen-
tral Price CommIB.lon. 

8br1 C. SabnJMDlam: We dlEuJsed 
the situation and we came to an 
agreement at what level the price 
should be fixed. If there is a case for 
any increase in price I am sure the 
We<t Bengal Government will be as 
solicitous of the producer'. interest .. 
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the hon. Member; I hope they will 
take It up with tbe Central Govern-
ment and then we can come to a dilJe-
rent conclusion with regard to price •. 

8bri Bakar All MIrza ~  

What about land reforms? 

8bri C. SabramaDJam: I think, SIr, 
I have anawered all the points that 
have been raised. If any other point 
hal been left out, I will look into it 
"nd take the nec",.ary action. Every. 
thing is important. I want to make 
thiB politlon clear. I do agree there 
.. re many things w hieb have got to be 
. done, but my point I. that I am not 
. o ~ to plead the excuse that land 
tetorms have not been done. new 
irrigation resources have not been 
developed and therefore I have not 
reached the target. That is why I am 
fonnulaling a programme utilising the 
-exchange reserves, utilising what we 
have already. to reach this level of 
production. The",rore, It is not a. It 
We are Ignoring other things. They 
will also come through. Whether they 
come through or not, it will be my 

~ 1 1  to ." that by this new 
programme we reach a level of pro-
duction which will take U8 to the stage 
of self-sufficiency. 

8bri K8&bI Ram Gupta: M¥ point 
was. 

Mr. Deput,·8peaker: That will be 
looked into. Substitute motions 
1,11,10 and 13 are motions for disap-
proval. Can I put them all together? 

8hrl M. R. Maaani: No. 11 ma,. be 
put separutely. 

it hnI. 

Mr. Deputy-8pea1ler: The question 
is: 

That lor the original motion, the 
followin, be subtotituted, namely:-

"This House, having considered 
the food situation in the country, 
disapproves of the food policy of 
the Government of India and is of 
opinion that In order 10 end the 

over-dependence on Imported 
foodgrains. following measures be 
adopted-

(a) highest priority be given In 
all Plans to allocations tor 
water, credit. roads and for 
providing incentive. and 
faclli ties to farmers like the 
availability of fertilizer, lood 
seed, electric power. imple-
ments, diesel oil and kero-
sene at reasonable prices; 

(b) end compulsory procurement, 
and accept the right of the 
farmer to sell his grain In 
the free market without any 
maximum price being impos-
ed; 

(c) abolition of all zonal and local 
·ree:tr.Ldions on the sale and 
movement ot foodgrains, IUr', 
I/l'oundnut and all edible oils 
and the re-establishment of 
a common market throughout 
India; 

(d) a price support policy be 
evolved, where under the 
Government will be Bn un-
limited buyer of foodgralns 
from producers at remunera-
tive prices, detcnnlned ac-
cording to clearly stated prin_ 
ciples to be enunciated by an 
Agricultural Prices Com-
mission, functionIng not, as a 
departmental organisation but 
as an Independent statutory 
commission; 

(e) 88 a tempOrary measure, un-
til production clltches up with 
the demand, the supply of 
fclodgr.in. to the poorer sec-
tions oJ the population be 
sublidlzed bv Gavel'nment, 
and for this purpose grain be 
purchased by Government 
from big fanner. at remu-
nerative pril!:'es; and 

(I) the Constitution (Sevellteentb 
Amendment) Act be repeal-
ed." (11). 

'I'M 1.ok S"bll4 divided: 
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Ihdt. ~  

Bttw., ~  o.h, Lal 

abc." SuiP. H. 
•• 'aSaa,h.Siui 
D.dolar. Shri N. 
Doo, SlItI P. K. 
O ..... Sbrl 

0.,'" Shri X.lbi R .. 

Aebulha:G. Sbrl 

AI.I_, Sbri 

Aha, Shri A. S. 

~  Dr. M. S. 
AIIJd.Pet., 8b,j 
AUd. ~  Db ..... Jha 
•• blllloath SiD.lI. Sbri 

Bat IlriIba. SlBlh. Shrj 
BaI,bi __ • Shri 

Barman. Shri P. C. 

a..WaDl. Shri 

Bbaal, stui B. R. 
BbaulIChu".a. Shri C. K. 

arabm Prab,b. Shrf 

Br.;elbwu h ... d. Shri 

IIrijDII.1 Lal,Sh.r; 

Bri' Raj ~ o  ~  

Cblb .. ttli, ~  P. R. 

ChaDd" ~  h"-'IRfla 

CbaD.drikl, Stul 

Cbaudhry. ShI'i ChaDdnman I Lil 

('.hnhlhuri. Shr I). S. 

Cbuan, ~  D. R, 

Daljjl ~  Shrj 

C •• , Shrj B. K. 

Dol" Shri N. T. 
nal, Shri ~  

lX.hmukh, Shrim.,i Vimlab.i 

[ky, ShTl S. K. 

Diail, Sbri G. N. 

Dura;. Shri K •• inilih. 

Dwi'ltdi, Sbri M. L. 

EIa,apc:rumaJ. Shri 
Haq, Shrj M. M. 

Htm R.i. Sbti 

,.db ...... Sbr; M.L. 

l.db8\", Shrj Tulsbi4a, 

Jamwuukyj, Shrimali 

J.yara ... n. Sbrj 

JtllDbtt. Sbri 
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AYES 
HlmmataiDbU. SJtri JtoCI>ha_. Sbrl Hu .... CIIond 
ltoa.ot.5ll1-i 

'ItriIbtt.apal SIqb. Sbri 

MoIwwoclo.SOori 

~  .•. 
_.Sbrl 
Rem SID lb. Shri 

NOES 
KiMD. Ven. Sill-I 

Koa. .... l. Sbri H. V. 
KrI.,. S __ r. Sbri 

~  Sbrlllll.li 

Lalit StD. Shri 

L .. mi .i, Sbrlmlltt 
M..icbami, Sbrj 

MaIU.Jl. Sbti U. ~  

M81d.l. Sbri Yamun. Pr ... d 

MaD.I,. ... pdan. Shrl 

Mulri, Start D. D. 
Marandl, Shri 
Marutbiah, Shrj 

Mchrotra. Shrj Braj Behari 

~  Shri I.lhnnt 
MlDhnat •• Sbrim.ti 

Mtru. 5bri Ratar Ali. 

Mohmty. Shri Gokulanaacta 

Monru, Sbri 

~  L. 

Munzni. Sbrl n .... id 
Murthy, Shri B. S. 

MUlhlah. Shej 

""lIIIda. Shrj 

Nb::mjan LaI, ~  

Puna Lal, Shd 

J'ar.mati".n. Shri 
Patll. Sbrl N.  N. 

Pitt-I. Shri Rljelhwlr 

Patil. Shri D. S. 

P.tH, Shri J. S. 
Patil. Shn T ..... 

r ..... bha.kar. shri N .... I 

PutIP Slap, Sbti 

Rai. ShritMlJ ~  Ba 

Ram, SbriT. 

Ram Sew .... Sbri 

iluunramy. Shri V. K. 
R.mabekh..-Pr_d Slap, Shri 

Kane. Stlri 

J(appn, Shri Rao, Dr. K. L. 

k.r ... thlnun.... Shrt Rao, Shri Muth,.al 

ICtdaria. Shri C. M. Rao. Shrt ~ 

Kban, Shri Shahn •• u RJIo. Shri ~  ... 

Kind.,. LaI Sbrj Raut. Shri 8bo1a 

(SAKA) AftcilnouQht6U<l 
CondltiOM (M •• ) 

.' [14· ...... · 
RtddJ. Sbrl _ 

SI .... Sllri Y. b. 
5....,. Shr' StnmUdlU 
Too SIqb. Sbrl 

Triftdi. Sllrl U. M. 
V_m 51 .... Sllrl 

_.Sbri 
RQ. Sllrimatl ........ 
_.Sbrl 
_,. Sbrl ... ,1 V_ 

s ..... Dr. S. K. 
So/pI, Sbri A. S. 
Samaata, Sliri S. C. 

s ..... SlIr' Nltdlo 
SIIDJj Rupjl, Siarl 

~  Du'!. SbriaaaU 
Sea, Sbri A. X. 
Sbabrai,.a, Sbri 
sbanna. Slui A. P. 
Shubl Ranlm. Sbrl 
Shutrf, Sbrl La) BU.idMr 

Shaltri. shri Ra.mao.ud 

Sheo Nftn, Shr' 
9b1wn.anj.ppa. Shrl. 

SbJun Kumtlrl Dnl. Sbr6m1ltf 

Slddall"I'"'' Shrt 
Sidheob_ i'raood. Sbri 
Slqb, Shrj D. N. 

Sinoh. Sbrl K.K. 
Sin&h. Shri S. T. 

Sinha, Sl\rlmali RMndularl 

Slnpprqb ... d, Shrl Xu. 

SrinivallD, Dr. P. 

Suht'lanmlA, Shti 
Subrtmanlam, Sbrj C. 

Sum.t r ..... d. Shrj 
Swam,. Shri M. P. 

SWanD Slnah. Sbrt 

Tiwary. Sbt( K. N. 

Thr..,. Sbtl R. S. 
TripathJ. Shrl KriduUI Dt'O 
TuJa Ram. Sbtl 

TJaaJ.Shd 
Upadb,., .. SIui Sbl .... Dun 
VaI"',Sbrl 
v ....... Slid K.K. 
Viol_ .... Sbrj A. N. 

WIklJwa.Shri 

Yadan, Shtl B. P. 

Mr. Depaq-8PM/1er: The result of 
~ division i.: Ayea .. 22; Noes .. 133. 

The monon tD.,. ~  

Substitute MoUo,," Nos. 1. 10 ancI 11 
rePnlina ''Food situation" eo dw YOta 
Of the HDUIe. 

TM Subltitute MotioN No.1. 10 and 
Mr. Depaty-8,...er: Now I will put 13 tDfl"e put ancl Mgati"ed. 

2135 (Ail LS--7. 
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Mr. Deputy-Speaker: Now I shall 
put Substitute Motions NOlI. 5, 8, 7, 8, 
9 and 12 to the vote ot the House. 

SIlrI IndraJit Gupta: Why all to· 
gether? I want No. 9 to be put 
separately. 

~ ~ f\I!1I1i -q"(l I 2 ~~ 

~ ~ ~ 'llT ~ I 

Mr. Deputy.Speaker: All right. I 
shall PUt Substitute Motion No. 9 
IIrst to the vote of the House. The 
question is: 

That tor the ortginal motion, the 
following be substituted, namely:-

"This House, having conaidered 
the Food situation In the country, 
deplores the continued depen. 
dence of the Government On im-
port of toodgrains, its failure to 
introduce el!ective' State tradlne 
in toodgrains, to implement radi-
cal land reforms, 8IId to check 
the antipeople activities of food 
hoarders and speculators, and calls 
upon the Government to imple-
ment immediately the followinS 
measures on an emergency foot· 
ins:-

AYES DlvlaloD No. III 
AIley.Dr,M.S. 

""',Shri 

K.ar. Shti Pnbbat 

Robor, Sbri 

BlDertH, Shrt s. M, 

~  8hri Dia_ 

lUI ... Shri Mobamm.d 
GuPta, Sbri Indraltt 

LIm_ye. Shrl Mlldbu 

Mutcrjce, Shrl H. N. 

M1lI'1rIu, Shrt Su. 
P.ua.,.... Sbrt Klibal 

NOES 

(.) monopoly procure men t of 
toodgrains oy State agencies 
from the tarmers at economic 
prices; 

(b) statutory rationing for all 
town. with a population of 1 
lakh and above, and exten-
sion of fair.price shops in all 
rural areas; 

(c) ban on bank advances against 
foodgrains to private parties, 
and liquidation of rural in· 
debtedness and provision of 
cheap credit for CUltivation; 

(d) introduction of crop and 
cattle insurance schemes; 

(e) distribution oJ fallow and 
waste lands to peasants, and 
proper enforcement Of. tenancy 
laws; 

(fl cra&h programme. tor provi· 
sion of seed.!, fertilizers and 
water, and development r4 
large· scale mechanised tanna 
in the public sector, on lhe 
Suratll8rh model, at least Dne 
tor each State; and 

(8) special relief measures and: 
concessions for the drougbt.-
a!reeled areas." ~  

Tne Lok Sab/ ... divided: 

[14' U Ill'll, 

Reddy, Sbri Hi •• ra 

Reddy, stui Ycllamlftd. 

Utiy •• Shr. 

Y.cJh .... , Shri Ram Scwak 

AchulhUl, Shri 

AI ... n,Sbri 

Alft. Shri A. 8. 

ADjUlcrP1, sl\ril 
BabVOlth Sinlh. 5hri 

BaI Krithna Sinah. Sbri 
• lakrbhnm. Shrt 

...... 1Ift.Stu-JP.C. 

".uU,8hrl 

Bhlttlcharna. Sbti C. K. 

Db .. I, Shri P. H-
Bnfeabwar Pr ••• d. Shri 

Bri; Baai 1...&1. Sbr. 

"'.'IU. Sbd ~ k. 
Chnd •• Shrimatl Jabrabea 

c.mt Sil1lb. Sbrl 
Da.adcbr, Sbrl N. 

.... t. Sui B. a. 

But. Sinlh. Shn 
~  SlIIri P. R. 

Ch_d., Shrtm.tl }youn • 

ChaucSriki, Sbrl 

Chaudhry. Shr! ChaDdrvnani 1..1 
Cluadbutf. Shri D. S . 

D ... Sbri B. k. 

D •• , Shrt N. T. 

Oil, Shri Sudb.n,u 

De.hmuth, Shrim.ti \·jml.bai 

~  Shti S. IC.. 
rnalt, Shrl G. N. 
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Minlm.ta, Sbrimlti 

'i Conditions (Ms.) 
~  Shrl S. C. Danl, Sbrt K .. bl:natba 

Owtftdi, Sbrj M. L. 
EJ.yapetumal, Shrl 

G.;", SID'" Rao. Shrl 
GulaIw>. Shrl 

Haq.SbdM.M. 

Mirn, 8hri Babr AU 

Mobuuy. Shrt Gotlllanand. 

s.nuo., stati Nardeo 
Sanji Rupji, Sbri 

Hem Raj, Shri 

Himlnalaiahil. Shrl 

J.dba .... Sbri M. L. 
~ ... Sb.rlT\alab.ldb 
J_gII. Dcy) Shrha.tl 
J.,., ........ Sbrl 
1Clmblc. Sbrl 
K..ppen. Sbrl 
J:.wuthituman. Slui 

K.cd.ri., Sb.I'i C. M. 

XiDdu LIl, Sbri 

IiMD Veer, Sbrl 

Morarlta, Shd 

More. Shri K. L. 

MUftIllI. Sbrl n .. id. 
M.urthy. Shd B. S. 

Muthiab, Sbri 

Nuda, Shd 
NinaJan LaI. 8bri 
PUUl. Lal. Sbri 
PvlUDllltnn, Sbd 
Palel. Shrl N. N. 

Pltil, Shrl D. S. 

Patil, Sbri J. S. 
PalU, 8hrt T. A. 

Pr.bbakar, Sbtt N ... 1 

Pr.tlp Slnah, Shti 

Slt,abha .. Den, Shrimali 
Sen, Shzi A. K, 

SbankaraiYI, Shri 

Sbvml, Sbr!. A. P. 

Sbubi Ranjan, Sbri 

Shuttl. Sllti La! Bahadur 
Sbaaul, Shrl Ramaaand 

Sileo Harala. Shr' 
Sblftllmjappa, Shzl 

Sh),1.In Kum.ri Devi, Sbrlmati 

SlddananJIPPI, Shri 

Sldbcl .... r Pr .. ad, Sitri 

Sia.tl, Sbri D. N. 
Sin .... Shrl s. T. 

Ko",,,,i. 8brl N. V. Rai, Sbrlm.t1 Sahock. Bai 

Sinba, Sbdmati Rlmdulari 

liinpprqh.uun, Shrt Ku.. 

Srialnaan, Dr. P. 
5ubbaraman, Shrj 

SubraDwliam. Shd C, 

Sumat Pruad. Sbtl 

Swam" Sbrl M. P. 
SWanD SiD ... Sbri 

Xr!PI Shankar, SbrJ Ram S.wok. Sbri 

Lakbmu Bhlwuli. Sbrl 
1Abbm.ibntlwDm',Sbrimati 

Lalit Sen. Shrl 

Ruaawua,.. Sbtl V. K. 
Ramtbekbar Praaad Slaab. Sbrl 

Rane, Shrl 

l..aaml Bal. 'brim,ati 
.... aldwul. Sbrl 

Malllab. Sbrl U. S. 
MaDdal. Shri Y .... uu Pratld 

..... "lIDladm. Sbrl 

WlDttl. Sbrl D. D. 
_1.Sbrl 

Mandll .... S"'I 

R.u. Dr. K. L. 
RaIl, Shri Muth, .. 

Roo. Sbtl Ramapodll 

.R&o, Shrl RamnbwU' 
Raul. stui Bbola 
hwandllc. SbrJ 

by. Sbrimlltl ReDub 
R.eddJar. Stui 

Tan Slnlh, S"'I 
TI....,. 5hzi K. N. 

Ttwary, Shrt R. S. 

Trip.lbi Shri Krttb.1 Deo 
Tut. Ram. Slui 

T,. .. I.Sbri 
MaaaJ., Shri M. R. 
101_ •. Sbrl Bra) Bibarl 
Mcbta, Sbr' J .. nII, 

R.4<I,. Sbrl Nuuimha 
"'4<1,. S ....... 'I Y ....... 
Saba. Dr. S. K. 

Upadb,.,.a. Shrj Shiv. Duu 
Val.,.l. Shrl 
Wadi'llrl. Shrl 

5.1 .... S ... I A. S. 

.n '"""" ~  ~ ~  if "l'z 
~  

Mr. Depui1-Speaker: It will be re-
eorded. The result of the division 100: 
Ayes .. 16; Noes .. 135. 

The motion was ne""lived. 

Mr. ~  The question .: 
That for the original motion, the 
following be substituted. name\y:-

'"This House, having considered 
the Food situation in the country, 
11 of opinion that the Government 
have miserably !'ailed to solve 
the tood'problem. tJrat they have 
put the country in the position of 
humiliating dependence on US 
PL-480 food supplies and that the 
Government should adopt a com-

Yadon. Sbtl B. P. 

prehensi ve food policy based on 
the following:-

(a) a tood army to bring culti-
vable waSte lands under the 
plough and execute lIIIall Ir-
rigation projects on a rna .. 
scale (wells, tanks, small dsllll 
etc.) be raised, and tree irri-
gation facilities to small pea-
san ... for growing toodgralns 
be provided: 

(b) total prohibition of evictiona 
trom land be enforced and a 
ceiling on . land holdlnls at 
three time. of the economic 
holding be lind; 

(c) lund revenue or land tax on 
prolltles.. · ... griculture be abo-
lished; 

(d) parity in Industrial and agri. 
cultural p'rices be maintained.; 
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(e) liberal loans to the peasants 
against the security of crops 
be .granted. and whole-aale 
trade In agricultural commo-
·ditie. Y>e nationalised; 

aentlal commodltiu. eapecIal1,. 
in the famine-atriken areu be 
ev61ved; and 

(f) an equitable system of distri-
bution of foodgraina and ea-

(If) on big landholders who haft 
marketable surplus compul-
sory levy ·be imposed." (12) 

The !.ole Sl1bha divided: 

Division No. Ia.} - AYES 
Bap'i, ShrJ 

BlIDertu, Sbri S. M. 
.... uacbary., Sbrl DlDen 

BIIu, Shrl MAbam .... d 
Oupla, Shri IDdlaJlt 

Ad:!,utb_, Sbri 

A",eND. Shrj 

AI ..... Shri A. S. 
~  Dr. M. S, 

AaJanappa, Shri 

Bahunath SjDgb, Shri 

8.1 Kri.hnp SinSh. Slui 
Balakrishnan, Shrl 

BllI'mill1, Shri P. C. 
B.,want, Shrj 

BhaRat, Shri U. R. 

Bba1tilcharyya. Shri C. It, 

BrajelbwKr Pr •• ad, Shrt 

Btii Bui lAt. Slut 
ChakrnCifli, Shri P. R.. 
Chand. Shrimati ]founa 
Chandriki, Sbri 

Chaudhry. ShrJ CblloldrUUDt Lal 

ChauJhurl Shri D. S. 

Cb.IIVlD. Shri D. R. 
Chnda Shrimati ]ubrlben 

l>al/It Sinl!:h. S!ui 

DII., Shri 8. K. 

DD., Shri N. T. 

Kif, Shrl Prabbat 
Llm.re. 8hri Madbu 
Mullorjco, Shrl H. N. 
Murmu, Shel Sarbr 
Paun.yak, Shri KlIba 

NOES 
EJDdar Lat, Shrl 

KIIiD Veer. Shrt 

KouJal.I, Shti H. V. 

Kripa Shukarl Shrl 

Laklhmikanthunma. Shrlma,1 

Lalit Sen. Sbrt 

Lumlbai, Shrimatl 

Malaidami, 8hrl 

Malliah, Shrl U. S. 
Manda1, Shrl Yununa Pr .. d 
Maniyanlladan, 8htl 
Muud, Shri D.  D. 

Marandi, Shrl 
Maruthiah, 8htl 

Mehrotra, ShTi BraJ Blharl 

Mehta, Shri Jaahnnt 
Minimata, Sh.rimat! 

Mirza, Shrl Bakar Ail 

Mobanty, Shri Goku.lananda 

Moruka, Shri 
More, Shr K. L. 
Munzni, Shr. n.,.id 

Murthy. Shrt B. S. 

Muthlah, Shri 

I..-Itlara. 
Reddy. Shrl RlmltrlabDI 
Swamy. Shr! Siftalurbi 

UIIJa. Shrl 
y8d .... Shrl Ran Ie..t 
Y"bpo) Sln,b, Sbri 

Rao. Shr! Rami 

Raut. Shrl Boola 
Rawandalc, Shtt 

Ray, Shrlmatt Reaua 
ReddJar, Shri 
Reddy, Shrimad Yaahoda 

Saha, Dr. S. K. 

Sal.al, Shrl /t.. S. 
Sunanta, Shri S. C. 

Sanatak, 'Sbtl Nardeo 

Saini R.upil. Shrl 

Satyabhama De.'. Shrl 
Sen. Shrl /t.. K. 
Shankarai,., Shtl 

Sharma, Shri A. P. 

Sba.bi Ranjan, 8hrt 

Sbaahui, Shri Lal Bah" .. 
Shutti. Shri RlnlaDand 

Sheo Nar.in. Shti 

Shlnkrt. Shrt 

Shlvananjappa, Shrl 

Shyam Kumarl Devi, Sllrillllltl 

Siddananj.pp., 8hr! 

Sldhe.hwar Pr ... d, Shri 

Da., Shri SudhllfUU Nanda, Shri Slnlh, Shri D. N. 

Dcshmukh, Shrlmatl Vimllbai Ninnjan Lal, Sbrl Slnlhl Shri K. K. 

Dey. Shrj S. K' Puna Lal, Sbri Sin.hi Shrj S. T. 

Dja:it, Shri G. N. ParUDI.sivan, Shrt Siaba Shrim.ti Ramdullfi 
Onl ... i, Shri K'aioa(ba Patel Shri N.  N. SI"apPrl.ha .. lIIII. Shrt Ka. 

DNivcdi, Shri M. 1.. Patel, Shri R.jClwlf SrininsUl. Dr. P. 

BIIY'rerum"I, Shri Patll. Shri O. S. Subbaraman. Shrl 
Mil" Shri M. M. Patil, Shri 1. S. Subramaniam shri C. 

Hem R.i, Shri Pat ii, Shrt T. A. Sumlt Pta.ad, Shri 

J.dha •• ShriM.L. Prabhakar, Shri Na .. 1 SWlmy, Shri M. P. ,.db .. , Sbti Tul.hldaa Praup Sinrh. Shti Swaran SinAh, 8hri 

Jamunl\de'" Shrimatl Ihi, Shrimatl SahLldra Bai Tiwary, Shu K. N. 

Jlyaraman, Shr! 1t1.n;J, Shri T. Tiwary. Shri R. S. 

KachhavaiYI. Sllti Habm Chand R.am Senk, Shri TriPalhi, Shti Kridma OM 

KamNe, ~  Ramasw.my. Shri V. K. Tula R.a.m. Sbrt 
K",ppal, Shti Ramlhctbat rr .. ad SiD.h. Sbri TJa.1 Shri 

JC.aruthlrumlD, Sbri, Rane. Shri lJpadhyaya. Shri ~ Doft 

Kedar ••• Stui C. M. ... Sbri Muth,..1 Wadl",,'a, Shri 

khan, ShIt ShaM ... 1 Rao, Shti RlnlaJ'!athi Y..-:Jan, Sbrt B. P. 

Mr. ~-  The relult of the Division ;,,: Aye •. 15; Noes; 129. 

The motion \Dill negcm"ed. 
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Mr. Depat.J--8peaker: I will DOW put 
substitute motions 5, 8, 7 and 8 re-
garding "food situation" to the vote 
of the House. 

Th. substitute motions NOlI. 5, 8. 7 
and 8 toeTe put and negatived 

Til. substitute motion No. 2 re. 
"Food Sit1Ulition" toas also put and 
negatived. 

Mr. Deputy-8peaker: I now put 
substitute motion No. 1 of 8hri Kri-
.hnapal Singh to the motion regard-
ing the situation arising out of drou-
ght, to the vote of the House. 

The substitute motion 'No. 1 was put 
and negotived 

.... Deputy-Speaker: So we shall 
now proceed to the next item of busi-
ness. 

1.'16 bra. 

DELlU ADMINISTRATION ~ 

ConId. 

Mr. Depaty.speaker: We shall now 
take up further consideration of the 
motion to refer the Delhi Admlnllltra-
tion Bill to a Joint Committee. Two 
hours had ,been aUotted. I am told 
the Business Advisory Committee has 
increased it by one hour. So one hour 
and 15 minutes are left. How much 
tbne will the hon. Minister require? 

'lbe IIIIaIIter of Home Main (8hr1 
NaDdal: I wlll require half an bour. 

Mr. Depaty-Speaker: So we have 
got 46 minutes for discussion. 8hrl 
Balakrishnan may continue his speech. 

SbI1 BalakrIIImaa (Kollpatti): In 
our country one-sixth of the popula-
tion belong to aeheduled caste.. We 
have mOre than %,000 munlclpalltles 
and hundreds of Panchayats, Unions 
but I do not ODd even half a dozen 
Municipal Chalnnen Or Panchayat 
Chairmen belonging to the scheduled 
community. It at all acheduled castes 
occupy high posItions, It is only 
through nominations that they have 
acquired those positions. 

My request<t,wbJch is just and rea-
sonable, is:ih1Jt at leasl one member 
from the scheduled community should 
be appointed in the Executive Coun-
cil. Regarding reservation of seats, 
Government is going to locale places 
for the reservation of seat. for sche-
duled ca.'te. I onlY requeat that the 
seat. should be located in places where 
acheduled communities are living in 
majority. In regard to Panchayat 
elections, I notice that seats are lo-
cated for scheduled communities in 
places where there are no schedUled 
communities living. It Is, tbereto ..... 
no Use locating aeats in place. where 
harijan communities do not live. I 
request the Government to see that 
seata are reserved in places where 
scheduled communities live In majo-
rity. 

Regarding Clause 8 of the Bill It, 
ftxes the age limit as 25 for a person 
to stand tor elections to the Matro-
polltan Council. When the citizen hal 
the right to be a voter at the age of 
21, he has no right to .tand for elec-
tions to the Metropolitan Council, ac-
cording 10 Ihb Clause. Thi. Clause 
deprive. the right of a voter to .tand 
for election.. In the case of m unici-
pal eledlons and panchayat elections, 
every voter Is eligible to .tand tor 
election .. So the .ame procedure 
shOUld be adopted In the case of elec-
tions to the Metropolitan Council alao 

Clause 17 deprive. the right at 
Parliamentary member. from hold-
ing membership of the Metropolitan 
Council while they are Members of 
Parliament. I know there are ao 
many Parliamentary members who 
are, even at present, holding hleb 
position. as Chairmen Or are Chair-
men of Zila Parbhad whll" holdin!!, the 
position at Parliamentary member-
ship. I do not, therefore, understand 
why only the Parliamentary member. 
belonging to Delhi .hould be ~  
of holding the m"",bershlp of this 
CounCil. 

Regardln!!' removal or :tIalrman 
from the 0lil ... , the Municipal Chait-




